105 Re: Secret Session KARTIKA 17, 1884 (SAKA) , 106

TN WEIRA : HOEHT IAHT TN
qgATE SO |

RE: SECRET SESSION

Dr. L. M. Singhvi (Jodhpur): Mr.
Speaker, I had suggested that this
House go into a secret sitting to con-
sider the National Emergency. 1
understand that a large number of
Opposition leaders also concurred in
the view. Although the Prime Minis-
ter earlier said that this was not the
opportune time for this purpose, I
understand the Minister for Parlia-
mentary Affairs had undertaken or
indicated that he would convey this to
the Government ard convey to us the
decision of the Government finally on
this matter.

The Prime Minister and Minister of
External Affairs, Defence and Atomic
Ene~;y (Shri Jawaharlal Nehru): Sir,
[ received a request to that effect
from some Members. 1 gave careful
consideration to it. I think that, at
the present moment, it would not be
desirable to have a secret session. If
1t is desirable in future, I shall make
my submission to you. The issues
before the House are of high interest
to the whole country. Right at the
beginning to ask for a secret session
would have a bad effect on the coun-
try. 1 am sure hon. Members would
agree.

Mr. Speaker: He may kindly move
the Resolutions also.

Shri J-wah--lal Nehru: There are
two Resolutions standing to my name.
I should like your guidance as to
whether I should take them together.

Mr. Speaker: They might be méved
ohe after the other. Both would be
placed before the House. He can
make one speech. Discussion also
would be simultaneous.

12.25 hrs,

RESOLUTIONS RE: PROCLAMA-
TION OF EMERGENCY AND
AGGRESSION BY CHINA

The Prime Minister and Minister of
fxternal Affairs, Defence and Atomic
~neirgy (Shri Jawaharlal Nehru): Mr.
Speaker, Sir, I beg to move:

“This House approves the Pro-
clamation of Emergency issued by
the President on the 26th of
October, 1962, under clause (1)
of article 352 of the Constitution.”

Mr. Speaker: I shall place it before
the House.

Resolution moved:

“This House approves the Pro-
clamation of Emergency issued by
the President on the 26th of
October, 1962, under clause (1)
of article 352 of the Constitution.”

The hon. Prime Minister may move
the other resolution also.

Shri Jawaharlal Nehru: I beg to
move:

“This House notes with deep
regret that in spite of the uniform
gestures of goodwill and friend-
ship by India towards the People’s
Government of China on the basis
of recognition of each other’s
independence, non-aggression and
non-interference, and peaceful
coexistence, China has betrayed
this goodwill and friendship and
the principles of Panchsheel which
had been agreed to between the
two countries and has committed
aggression and initiated a massive
invasion of India by her armed
forces.

This House places on record its
high appreciation of the valiant
struggle of men and officers of our
armed forces while defending our
frontiers. ...
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Scveral Hon. Members: Hear, hear.

Shri Jawaharlal Nehru:

....and pays its respectful hom-
age to the martyrs who have laid
down their lives in defending the
honours and integrity of - our
Motherland.

This House also records its pro-
found appreciation of the wonder-
ful and spontaneous response of
the people of India to the emer-
gency and the crisis that has
resulted from China’s invasion of
India. It notes with deep grati-
tude this mighty upsurge amongst
all sections of our people for
harnessing all our resources
towards the organisation of an all-
out effort to meet this grave
na:ional emergency. The flame of
libarty and sacrifice has been
kindled anew and a fresh dedica-
tion has taken place to the cause
of India’s freedom and integrity.

This House gratefully acknow-
ledges the sympathy and the moral
and material support received
from a large number of friendly
countries in this grim hour of our
struggle against aggression and
invasion.

With hope and faith, this House
affirms the firm resolve of the
Indian people to drive out the
aggressor from the sacred soil of
India, however long and hard the
struggle may he.”

Mr. Speaker: 1 shall place this
Resolution also before the House.

Resolution moved:

“This House notes with deep
regret that, in spite of the uniform
gestures of goodwill and friend-
ship by India towards the People’s
Government of China on the basis
of recognition of each other’s
independence. non-aggression and
non-interference, and peaceful
coexistence, China has betrayed
this goodwill and friendship and
the principles of Panchsheel
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which had been agreed to between
the two countries and has com-
miited aggression and initiated a
massive invasion of India by her
armed forces.

This House places on record its
high appreciation of the valiant
struggle of men and officers of our
armed forces while defending our
frontiers and pays its respectful
homage to the martyrs who have
laid down their lives in defending
the honour and integrity of our
Motherland.

This House also records its pro-
found appreciation of the wonder-
ful and spontaneous response of
the people of India to the emer-
gency and the crisis that has
resulted from China’s invasion of
India. It notes with deep grati-
tude this mighty upsurge amongst
all sections of our people for
harnessing all our resources
towards the organisation of an
all-out effort to meet this grave
national emergency. The flame of
liberty and sacrifice has been
kindled anew and a fresh dedica-
tion has taken place to the cause
of India’s freedom and integrity.

This House gratefully acknow-
ledges the sympathy and the moral
and material support received
from a large number of friendly
countries in this grim hour of our
struggle against aggression and
invasion.

With hope and faith, this House
affirms the firm resolve of the
Indian people to drive out the
aggressor from the sacred soil of
India, however long and hard the
struggle may be.”

Shri Jawaharlal Nehru: Mr. Speaker,
Sir- we meet in Parliament today
earlier than was intended, because ef
a grave crisis that has arisen. This
House, and everybodyv in India, and
the greater part of the world know
that the People’s Republic of China
has invaded India with massive forces,
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and there have been some bloody
battles resulting in considerable
casualties on both sides.

For five years, we have been the
victims of Chinese aggression across
our frontiers in the north. That
aggression was, to begin with, rather
furtive. Occasionally there were some
incidents and conflicts. These con-
flicts might well be termed frontier
incidents. Today, we are facing a
regular and massive invasion of our
territory oy very large forces.

China, which has claimed and still
claims to be anti-imperialist, is pur-
suing a course today for which com-
parisons can only be sought in the
eighteenth and nineteenth centuries.
In those past days, the European
Powers in the full flood of imperialist
aggression and with strength and
weapons given to them by the Indus-
trial Revolution took possession of
large parts of Asia and Africa by’
force. That imperialism has abated
now, and many of the colonies of
European countries have been freed
and are independent countries. But,
curiously. the very champions of anti-
imperialism, that is, the People’s Gov-
ernment of China, are now following
the course of aggression and imperia-
list expansion.

Some Hon. Members: Shame!

Shri Hari Vishnu Kamath (Hoshan-
gabad): Down with China.

Shri Jawaharlal Nehru: It is sad to
think that we in India, who have
pleaded for peace all over the world,
and who have sought the friendship
of China and treated them with cour-
tesv and consideration and pleaded
their cause in the councils of the world
should now ourselves be victims of
new imperialism and expansionism by
a country which savs that it is against
all imperialism. This strange twist
of historv has brought us face to face
with something that we have not
experienced in this way for over a
hundred years or more. We had taken
it/almost for granted that despite some
lapses in recent years, as in the Suez
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affair, we had taken it for granted
that this type of aggression was almost
a thing of the past. Even the Chinese
aggression on our borders during the
last five years, bad as it was, and
indicative of an expansionist tendency,
though it troubled us greatly, hardly
led us to the conclusion that China
would indulge in a massive invasion
of India. Now, we have seen and
experienced this very invasion and it
has shrcked us, as it has shocked a
large rumber of countries.

History has taken a new turn in
Asia and perhaps the world, and we
have to bear the brunt of it, to fight
with -all our might this menace to our
freedom and integrity. Not only are
we threatened by it, but all the
standards of international behaviour
have been upset and so all the world
is affected by it, apart from the imme-
diate consequences. No self-respect-
ing country which loves its freedom.
and its integrity can possibly submit
to this challenge. Certainly, India,
this dear land of ours, will never
submit to it whatever the conse-

quences. We accept the challenge in
all its consequences, whatever they
may be.

It may be that this challenge is also
an opportunity for us. Indeed, the
people of India in their millions have
demonstrated that they accept this
challenge and have shown a unity and
an enthusiasm such as has been very
seldom in evidence. A crisis has come
and we have stood up to face it and
meet that crisis.

I have moved a Resolution seeking
the approval of this House to the state
of emergeney that has been declared
by the President. That was inevit-
able when foreign legions invaded
India and our Constitution wisely
provided for such a course to be
followed by us in any serious ctisis.
I have no doubt that this House wilt
approve of this declaration by the
President and subsequently I hope also
of the Defence of India Ordinance and
the other steps that are being taken
to face this crisis.
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1 should like this House for a
moment to look at this matter in some
perspective. We stand, I do believe,
at a turning point not only in the his-
tory of India but of Asia and possibly
even of the world, because what hap-
pens in this conflict will affect it
obviously. It will affect Asia, of
which two of the biggest countries
are China and India. But it will
affect the world also and, therefore,
this conflict has very wide-reaching
conseguences. We should try to look
at it from this point of view. For the
moment, we are shocked at this cruel
and crude invasion of another country.
The world has also witnessed the res-
ponse of the people of the country
invaded, that is, our country, and the
world will yet witness the way the
peonle of India act when their free-
dom is threatened and their dear
liberty is imperilled.

So, we are shocked and in a state
of ‘high excitement. That is inevit-
able, and not surprising, but we have
to remember that this turning point
in history is not going to end soon.
We may have to face this for a long
period, for a number of years, I do
not know how long and we must
train ourselves and the nation to be
prepared to face it, however long the
crisis ‘may last. It is in the mood, in
that mentality, that I seek this House
to give a lead to the country.

Chinese aggression on our frontiers
is five years old and during these
years this House has discussed this
matter repeatedly. On the last occa-
sion this discussion took place on the
12th August, 1962. Many White Papers
have been issued, giving the long-
drawn-out correspondence between
the Government of India and the Gov-
ernment of China. Only today I have
placed another bunch of these papers

contained in White Paper No. 7. On-

the 22nd August, 1962 we sent a note
to China. A reply was sent to this
on the 13th September last. But
before the reply was sent or received
by us, even on the 8th September,
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China’s forces crossed the inter-
national boundary in the northwest
corner of NEFA across the Thagla
ridge and began to threaten the
Indian post at Dhola. We had a num-
ber of posts near the northern fron-
tier of NEFA adequate enough to
meet any minor or normal incursion.
We hoped that we would be able to
meet this new aggression and imme-
diately we took steps to strengthen
our forces in that area.

Five days after this new aggres-
sion, on the 13th September the
Chinese Government sent us a threa-
tening reply, asking for discussions on
the boundary question. We have pre-
viously demonstrated by a mass of
evidence that our boundary is what
has been called the MacMahon Line,
but the boundary was not laid down
even by Mr, MacMahon, whoever is
responsible for it. . It was a recogni-
tion of the long-standing frontier on
the high ridge of the Himalayas which
divided the two countries at the
watershed. To some extent, though
indirectly, the Chinese accepted this.
Certainly they accepted the continua-
tion of this line in Burma. But, apart
from the constitutional or legal
aspects, it is undoubted and cannot be
challeneged that no Chinese has ever
been in that part on this side of the
line, excepting, as the House knows,
in a little border village called
Longju.

Even the MacMahon Line which the
Chinese have called illegal was laid
down 48 years ago, in 1914, and that
was a confirmation of what was
believed in then. Legal or not, it has
been a part of India for a long num-
ber of years and certainly let us say
for 50 years or so, apart from its
previous history which is also in our
favoun Here then is a boundary
which for nearly 50 years has been
shown to be our northern frontier. I
am limiting what I say to 50 years for
the sake of argument; really it was
even before that. Even if the Chinese
did not accept it—and I would like
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to say that the objection they raised
in 1913 to this treaty was not based
on their objection to the MacMahon
Line; it was based on their objection
1o another part of the treaty which
divided Inner Tibet and Outer Tibet,
the MacMahon Line did not come in
that; however, it is a fact that they
objected to the whole treaty because
of that other objection—even if the
Chinese did not accept it then, this
has been in existence now in our
maps, in our practice, in our Consti-
.tution, in our organisation, adminis-
tration etc., for nearly 50 years.
Even the non-acceptance of it, can it
entitle them to undertake an armed
invasion to wupset it? Even the
Chinese know and say that indepen-
dent India has been in possession of
this territory right up to the Hima-
layan watershed. It is rather difficult
for me to say what they say. Because,
if any person takes the trouble to read
through this vast correspondence, he
will notice that their alleged frontier
is a very mobile one; it changes. It
is wherever they have laid the fron-
tier and in this matter too they have
stated many contradictory things.
They have laid stress sometimes on
the fact that we have occupied this
area of NEFA or a large part of it
sinee we became independent. That
is a curious statement since, as I have
said all along, it was fully recognised
in 1913-14. Apart from that, when
we became independent, we did one
thing. We naturally wanted these
tribal people in the frontier areas to
share our independence. The British
largely left them to their own
resources and interfered only when
there was some trouble. But there is
no doubt that the British considered
their frontier to be the MacMahon
Line. They did not have a full-fledged
administrative apparatus there. On
gaining independence, we were natu-
rally anxious to develop these areas as
we were trying to develop other areas
of India. We tried, therefore, not
only to introduce our administration
there but schools, hospitals, roads, ete.

Tt is this which the Chinese say repre-
sents our occupying that. Any person
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who sees these papers and tk- "“story
behind them wouid easily say that we
have occupied it in every sense,
legally, constitutionally, administra-
tively, practically for a large number
of years.

Now, the psint is that whatever the
legal and constitutiornal aspect of their
claim might be we hink there is no
force whatever—does that justify a
sudden invasion of this kind? The
House will remember that we have
discussed this matter many times pre-
viously; we discussed it largely in
relation to their aggression in Ladakh
because nothing had happened here
except with the sole exception of the
littie frontier village Longju. Re-
peatedly, in the course of talks some-
times they are reflected in these
papers too—we were given to under-
stand something not absolutely, not
clearly; as has now been discovered,
always their phrases had a double
meaning attached to them which could
be interpreted any way, to assure us
of something and later to deny that
they had assured us. I remember the
long talk I had with the Chinese
Prime Minister, specially about the
MacMahon Line. I forget the exact date;
it was five years ago or six years ago;
I do not remember exactly. That was
when he came to India. We had a
long talk and immediately after the
talk I put down in a note I prepared
the contents of our talk so that I
might not forget it. That note is here
in our office. Much later I sent an
extract of my note of that talk to the
Chinese Government and they denied
the truth of it! I was very much sur-
prised and hurt because I was quite
certain. When we were talking it
was not once I asked; I asked the
same question two or three times and
definitely the answer was given to
me. He gave me to understand that
although the Chinese Government
considered the McMahon line an
illegal line and a British imperialist
line, nevertheless because of the large
number of facts, because of their
desire to be friendly with us, they
would be prepared to do this. That
was the clearest impression that I got.
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He denied it later on. So, it becomes
a little difficult to say what they stood
by at a particular time.

Anyhow, my point is that whether
they acknowledge the McMahon line
or not undoubtedly it has been, till a
few weeks ago, completely in our
possession; the area on this side was
completely in our possession; for
generations past it has been in our
possession; if you like it I can put a
later date, 1913-14 and I may say that
it was a recording of what had been
happening previously. How does it
justify the Chinese Government to
carry on an invasion of it, by any law,
international standards of behaviour
or for any other reason?

The House may have noticed a
very peculiar approach that the
Chinese Government has made to
what has happened recently in NEFA.
They go or saying that India attacked
them ang their frontier guards as
they are called are merely defend-
ing themselves, I must confess that
this complete perversion of facts and
the attempt to make falsehood appear
to be the truth, and the truth to be
the falsehood has amazed me be-~
cause mothing can be more utterly
_baseless than what they have been
saying. Here is a single fact. We
have been up to the McMahon line
all these years; we have not gone
one inch beyond nor have we covered
another’s territory. They have come.
Let us for the moment assume their

case that there is some doubt about.

where the McMahop line is. But
the point is that they have invaded
en area which has not been in ftheir
possession ever, ever in the history
of the last 10.000 vears. After all
the present Chinese Government came
into existence 12 years ago or there-
abouls. Anv claim that they may
directly make to this territory can
only be made either in these 12 years
or possibly previously through Tibet.
So, it becomes a questiomr of what
they can claim through Tibet or
through their domination over Tibet.
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It is true ithat for a long time past
there were some frontier questions
between Tibet anq India, even in
British times. But all these questions
were about little pockets or little
frontier areas, small areas. Nobdy
has ever put forward, no Tibetan
Governmen{ has ever put forward
previously these large claims to what
tantamounts to two thirds of NEFA,
apart from the vast area in Ladakh.

So, we arrive at one firm conclu-
sion which is not capable of argu-
ment or denial; that is the Chinese
have come to this territory with a
massive force, territory which for a
long time at least has been included
in India, and administered in a vague
way and a little fully administered
by India. If theyhad and claim they
could have discussed it and talked
about it and adopted various means
of peaceful settlement, appointed ar-
bitrators or gone to the Hague Court
or whatever » was.

Here, I may say, it haz bec: nn-
fortunate, in this as in so mary ¢ her
cases, that the present Government
of China is not represented in the
Uniteq Nations. Hon. Members are
surprised when we have supported
the Chinese representation—the re-
presentation of the People’'s Govern-
ment of China—inm |the United Na-
tions, We have supported it in spite
of this present invasion, because we
have to look at it this way: it is not
a question of likes or dislikes. It is
a question, which, wilp facilitate
Chinese aggression; it will facilitate
its misbehaviour in the future. It will
make disarmament impossible in the
world. You might disarm the whole
world ang leave China, a great,
powerful country, fully armed to the
teeth. It ig inconceivable. Therefore,
in spite of our great resentment at
what they have done, the great irri-
tation and anger, still, I am glad to
say that we kept some perspective
about things and supported that even
now. The difficulty is one cannot call
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them up before any tribunal or wor'd
court or anywhere. They are just
wholly an irrespons'ble country be-
lieving, I believe, in war as the only
way of settling anything, having no
love of peace and stating almost that.
ang with great power at their dis-
posal, That is the dangerous state of
aflairs not only for India but for the
rest of the world. I am not going
into the question, as some people do,
of communism or anti-Communism.
I do not believe that that is g major
issue in this matter or any other.
Communism may help; but the major
issue is, an expansionist imperialist

minded country deliberately invading:

into a new country.... (Interruption).

Shri Tyagi (Dehra Dun): With a
slave army.

Shri Jawaharlal Nehru: I do not
know what the hon. Member has said.
I am not entering into that argument.
I am laying stress on this fact. be-
cause as some countries do, they ex-
plain everything in terms of com-
munism and antj-communism. I think
the result is that they are unable to
see marny of the basic facts of the
question. Communism may help or
communism may hinder. Commun-
ism mav give them a certain strength
or weakness, whatever it may be.
But today we are facing a naked
aggression, just the type of aggression
which we saw in the 18th and 19th
centuries; there was then no commu-
nism anywhere.

Shri Ranga (Chittoor): This is the
20th century.

Shri Jawaharlal Nehru: So, we
have to face this new type of im-
perialism on our borders. Asia is
facing this new type, and the whole
world is concerned with that. For the
moment, we are most concerned with
it, and we have to face it and bear
the burden ourselves, although some
of our friendly countries are cer-
tainly helping us and we are grateful
to them for that help.
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To say that we are committing all
this aggression on Chinese territory
is a kind of double talk which ‘s
very difficult for a man of my simple
mind to understand, “We’ ccmmit
ageression on ourselves; we commit
aggression on the soil of our own
country and they defend i+ by
coming over the mounta’ns into our
territory”. It is really extraordinary
to what length people can go to

justify their misdeeds.

It is true that when we hea d on
the 8th September of their coming
over the Thagla pass into our terri-
tory in some forces, we had qu'te
adequate forces in our posts. We had
no doubt some forces there to meet
any incursion, but jf large forces
come over, an ordinary military post
can hardly resist them. We took im-
mediate steps to send further forces
to reinforce our posts. We sent them
immediately as we had to, in the
circumstances; yet there was one un-
fortunate factor which normally should
be remembered. That was, if we send
our forces, who are tough, young and
strong, nevertheless, we send them
from the pains of India suddenly to
14,000 ft. high. For any person; how-
ever strong he may be, it requires
time to be acclimatised to these
heights. But they went there. When
they went there, then began a pro-
cess; we sent some further forces and
thought that they would be adequate
to meet the Shinese menace in so far
as it was feasible. The Chinese also
started increasing their forces there.
Now. for them, it was a relatively
easy matter, because they have vast
forces in Tibet. T do not know how
much they have. They used to have 11
divisions, and I am told they now have
13 or 14 divisions in Tibet. Just ima-
gine the very vast armies they are
having in Tibet alone.

o T (FIA): TF AT
AGET AT B AR FT o977 T
TT gL .

Shri Jawaharlal Nehru: I think, if
the hon. Member feels keenly about
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it, we will send him to the frontier!
Perhaps the speeches may convince
the Chinese So, first of all, the
Chinese armies were fully acclimatis-
ed, livingfor long on the high plateau
of Tibet. It was just not in the line
with the ridge but only a little below
the ridge.

Secondly, the whole of Tibet has
been covered in the last few years by
roads, and the roads there, in that
extremely severe climate, mean
simply levelling the ground, remov-
ing boulders, etc., because you do not
require cement or anything at that
he'ght. The ground itself is so very
hard. So, this is covereq by roads,
and they can travel perhaps at quick
notice from one part to another in
Tibet.

So, they could bring large forces to
the other side of the Thagla ridge.
They would not be immediately visi-
ble to us, because gn the other side—
and that is what we believe happen-
ed—although some forces were being
added on by the Chinese crossing the
Thagla ridge they could not be seen.
They were adding large numbers of
forces on the other side nearby and
in the last few days of this battle that
occurred there on the 20th, they
poured in masses of the people. I
do not know how much: six, seven
and eight times the number of troops
that we had. They have thus logistic
advantage not only of bringing troops
but supplying everything that could
be brought immediately on the other
side of the Thagla ridge and send
them. We had a certain disadvant-
age. 1 am merely mentioning the
facts—the logistic disadvantage ot
the people having been suddenly sert
to those heights. Everything that
they require has to be sent by air,
and our Air Force has done a very
fine piece of work there, in taking
everything by air in spite, sometimes,
of enemy fire and the difficulties that
always occur in those high mountains.
So, this went on.
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May I add that there has been a
great deal of attack about our un-
preparedness. I think most of it is
based on ignorance. (Interruption).

Shri Hari Vishnu Kamath: We do
not want to interrupt; you may go on
replying in your own way.

Shri Jawaharlal Nehru: I am glad
of this generosity in not interrupting
me. I say most of this talk is based
on ignorance of facts. Some of them
is true: first of all, it is perfectly true
that we were not prepared to face
two or three divisions of the Chinese
army descending upon the forces
there.

= TR :

&
ifFam 7 3w
(Interruptions).

STHAT TR
T F

qF T R AT ¥ AN 919 AT
Y TE 9w w7 |

qTH W oW g v &
o

= TARTARE : F G ag S
TeT e AT I W@ a7 A
AT I & q9 4 547 F7 1% 97

=t AWt (fgm) ¢ 9= @l St
F 37 Fgr ar g se fafawes g
F Fg1 fF g9 wiege 1 wor &1
wfear § ST gk =9, 7T 4QE
g1 ag 99 aF I W Sha #+7
oTET | (Interruptions).

Shri Jawaharlal Nehru: Swamiji, I
am afraid, has not acquired....
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st TEATE AT (FTOTEHT)
Tt S F Y A ag a5 A
1 GUAS &Y &, AT ITH! qHATIA |

=t FAEIAR AGE  qf & Fg
w1 a1 f5 qfww ag & 5 = S
TY WY WE gHEd |

s THATE AR ) o 99
3} THEY 3 ..... (Interruptions).

= FAECA AT ¢ g FA A

W TWAEF TART  ;eme AIEd,
foit W Heew & foa ag Fg 5
g T TRAS T &, 72 AF W &)

(Interruptions).

T WEIET : ;g A gEAE
F1 Y @WH | WL @AY S T AT
F1 7€ FHAY A7 sew fafawey qee
A F a1 A1 §% 1T qEA
a3 TG qWAT | sHiGE ag av 4q
HAfdT | S9F T2 W TET fF @Y
S FY HF THEET AT |

Y T ATF TR © Sy HqAT S
J uF A7 gg WY fFar &1 fr o dw A
A H @t 19 4 1 g9 7g WA A
AT e AT W oI w e §
T a1 T=gr AT |

N TREATAR ¢ 77 §F = wAY
YEN T AT VAT T F AT @ g =
WO B¥ gu # fae W

TA WG ;g &Y I wwg
e A8 fE @ @ # oserm 8
S TE & Affw ot ommw A
E"I’ﬁ{]ﬁﬁ us el (Interruptions).

=Y T¥EREE T g g
T W AR E )
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Shri Jawaharlal Nehru: I am sorry
not to be able to oblige the Swamiji.
I would have been glad to oblige him,
but my difficulty is, as you yourself
have been pleased to remark, in a
matter of this kind, there are many
Members of this House who might not
understand me otherwise.

1 was talking about unprepared-
ness. It is perfectly true, as I said,
that we were unprepared to meet a
massive invasion of two or three
divisions. But the other things that
are said about roads, about blankets,
etc. are very largely incorrect. . ..
(Interruptions).

Shri Mohan Swarup (Pilibhit):
What about arms?

Shri Jawaharlal Nehru: It is really
extraordinary that many persons here
who know nothing about arms talk
about arms. (Interruptions).

Mr. Speaker: Let us hear the hon.
Prime Minister. All sections shall
have their opportunity to express
themselves. We are now listening to
the Prime Minister.

Shri Jawaharlal Nehru: I do nct
wish to go into details. 1 merely
wanted to indicate that the criticisms
that are made, partly justified, =cre
largely not justified. About arms, it
is not a thing which one normally
talks about in Parliament openly.
But I would be glad to explain what
we have done, what we have not
done 2nd the difficulties that we had
to face.

The hon. House will remember that
till independence, our defence de-
partment was entirely under the war
office, and the war office not only
laid down the policy, but insisted that
everything as far as possible should
be acquired through Whitehall.
During the last great war, because of’
the difficulties of acquiring war mate-
rial from abroad, from the United
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Kingdom, some of our ordnance fac-
tories grew up, but still they were rat-
ier elementary. The first problem we
had tc solve, therefore, was to get out
.of ihis Whiehail atmosphere and the
practice of our acquiring everything
from there, determining our own
policr and al' that. I think we have
done rather weil to build up in these
vears this industry.

There is always a choice and there
has been a choice in this and other
matters for us to buy arms from ab-
road or to. makel them  ourselves.
Obviously it is infinitelyy better to
make them ourselves, because that
strengthens the country; industrially
and otherwise and secondly, you can-
not oltogether rely on, outside sup-
plies; any moment they may fail you
and economically’ it ig bad) to get
them from outside, So, our practice
has becn to try to build up our arms,
the industry and the like in the coun-
try and we have done fairly well. We
might have done better; I do not
know. All kinds of difficulties arise,
because Jdevelopment of one industry
depands  on  the whole industrial
kackground of the country. We have
laiq stress on that. I would not go
into that.

A great deal was said about arms,
autrmatic rifles and the rest. For the
las+ three or four years, we have been
trying to make them and various
difficulties arose about patents, this,
that and th= other and sometimes
zsont ocur own difficulties in finding
ennugh foreign exchange. This has
h:orw a continuing difficulty, as to now
much we should spend in the shape
of forcign exchange, Ultimately, we
pot over these difficultiey ang we
started their manufacture, I forget
the date. but some time this year and
we are nowr making them.

The only alternative was previous-
1y for us to get a large number of
those weapons from abroad. We hesi-
tated; we wanted to make them our-
selves. Undoubtedly, we could have
ot them, but remember this. If we
‘have tried to get all those weapons
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from abroad in what might be called
relatively peace time, w¢ will have
to spend enormous sums of money.
Our whole planning, etc. will have\
gone, Dbecause when you talk of
weapons in terms of war, you talk
in terms of thousands of crores. It
is not a question of 3 few crores, but
thousands of crores ang it would
have smasheg our economy, It is a
different matter when we have to
face this tremendous crisis, which
both our people feel sp much and the
world sees; we can get better terms to
get the things and our people are
prepared to spend much more.

I am: merely pointing cut some
things; they may not be adequate ex-
planation, but I want you to appre-
ciate that every attempt has been
masde and continually being made to
build up industry—an aircraft in-
dustry, an arms industry, etc., an up-
to-date one. Obviously we cannot be)
upto-to-date in the sense of compet-
ing, let us say. with America or the
Soviet Union or England. I{ is just
not possible for us to advance our
basic industries and science so much.
But we have made good advance
scientificially. One of the most import-
ant features is that the defence
science department that we have
built up is a hihg-class affair. em-
ploying about 2,000 scientists.

Anyhow, if there were mistakes
committed or delays committed, it is
not for me to go into that now. It
is nct a good thing for us to appor-
tion blame and say that such and
such officer or such and such Minis-
ter, etc. is to blame. We are all to
blame in a sense. (Interruptions).

It is a fact that ever since Ist
October, when I returned from abroad
every day I have been connected—
previously I was connecteq through
the Defence Ministry, but from the
1st October, I have been there every
day. We, the Chiefs of Staff and
others sat together and discussed the
matters. And, naturally, it is for the

%
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experts, the Chiefs of Staff and their
advisers to determine the tactics, the
strategy etc., of fighting, and not for
me; I do not know enough about it.
I can only put questions to them,
make suggestions to them, leaving the
fina] carrying out of it to their hands.

We took several steps. On the very
next day, on 2nd October, we called
back the Chief of the General Staff,
General  Kaul, who was on
leave then. I want to mention his
name specially because, quite extra-
ordinarily unjust things have been
eaid about him. We sent for bim
and we changed the method of com-
mand, separating Naga, Hills etc,
from: NEFA. e wenti there practi-
cally within 24 hours, Some people
say he had not hag any experience
of fighting. That is not correct He
had the experience of fighting in
Burma. He was our Military Attache
in Washington when the trouble oc-
curreq in Kashmir, but he beggeq us
to send him there, We sent him
there and he was there. 1 doubt,
knowing a good many of our officers
and others,—many of them are good—
in sheer courage and initiative and
hard work, if we can find anybody
to beat him. Anyhow, it is very un-
fair for our officers who are bearing
heavy burden, whether it be Kaul or
anybody else, to be criticised in this
way, criticiseq by foreign  corres-
vondents sending messages abroad.
That is a highly improper, highly
irresponsible thing to be done when
they are bearing such heavy burden.

Then, General Kaul, as soon as
he went over there—he went there
suddenly from here—14,000 feet—
daily walked 16 to 20 miles from post

10 nost over highly precipitous
mountain area. He fell ill an? he
came here to report after 4 or 5
days.
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Mr. Speaker: Order, order. I would
first ask the hon. Members on these
benches, on the Congress side, not
to interfere or take into their own
hands the right to silence any other
hon. Member. I think I am compe-
tent enough. 1 will deal with any
hon, Member who interrupts or who
says things like that. Wherever 1
need the help of all those hon. Mem-
bers I will request them. But I think
I would not need that. I hope hon.
Members on  this side would not
compel me to go to that extent. They
will have ample opportunity to have
their say. I will allow them as much
as they want. Now they should listen
patiently. When their turn comes
and when they speak, if they are in-
terrupted in this manner they would
not like that. Therefore, we should
listen to the Prime Minister in order
to be able to criticise what he has
said. If they do not listen to him,
how shall the hon. Members on this
side criticise those facts that he is
giving. Let him have his say. When
their opportunity comes they can
criticise him. ’
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Shri Jawaharlal Nehru: 1 would
Hke to point out to the House a fact,
which is no doubt known, that this
invasion by the Chinese did not
mereiy take place in NEFA on the
20th October. On that very day it
was a co-ordinated attack all along
the line from Ladakh to NEFA.
Therefore, to say that because we
had attacked them—we are perfectly
Justified in pushing them and attack-
ing them—in NEFA, to make that an
excuse and say that we had attacked
them in NEFA and therefore they are
attacking us on that day all along :he
line of Ladakh is a thing which is
manifestly a false statement, a made-
up thing.

Now, a few days after the 20th
October—I think it was 24th—a mes-
sage was sent to the heads of Gov-
ernments or heads of States in cases
where it may be so, almost all af
them, pointing out the background of
Chinese invasion and stating our firm
resolve to resist it—a copy of it I have
placed on the Table of the House.
We have received many replies, not
from all yet but from many of them,
extending their sympathy and sup-
port at the present crisis.

Just soon after, four or five days
after this massive attack, the Chinese
Prime Minister came out with, what
is called, a “three-point proposal” on
which a ceasefire might be arrived.
This was very vague, It was not quite
clear what he meant. But what ap-
peared to us and what appeared later
an to us with further elucidation was
that it meant our not only acknow-
ledging or partly acknowledging their
right to be where they were on our
territory, but our force retiring still
further, some 20 kilometres or so; that
is to say, although the Chinese armies
would retire a little on our territory
we would retire further and they
would have an opportunity to build
up their strength on our territory to
attack us further later. It is an im-
possible thing for us to agree to.
‘There has been some confusion about
this iy the countries, not onky, here

NOVEMBER 8, 1962

Proclamation of
Emergency and Aggression
by China

128

but in other countries too, but as we
have explained it most people have
understood it—I am talking about
other countries.

We, in reply or independently or,
rather, proposed that thev should re-
tire to the line prior to the 8th Sep-
tember, that is, behini the McMahon
Line there and they should also re-
tire the advances they haqd made
since the 8th September in Ladakh.
Some of our friends have szid that
this was a weak proposal, we should
have asked them to go out complete-
ly. Well, it is for the House to judge
our weakness and strength, and the
proposals must have some realities,
because we have not only to abide
by it but we have to convince all our
friends elsewherc that we are mak-
ing something, a proposal which ig
reasonable andg which can be given

effect to. The proposal was that they,

should retire to that line as it stor.
on 8th September both in NEFA anu
Ladakh, Then we were prepared 0
meet their representatives to consider
what further steps should be taken
to lessen tension etc. Once that was
agreed to, then would come as a
third step our meeting together to
consider the merits of the question
We have made that proposal and we
stand by it. I think it is a reasonable
proposal and certainly not in any
sense a dishonourable or a weak one.

Then, meanwhile. many of our
friends abroad, well-intentioned coun-
tries, made various efforts to bring
about cease-fire, stoppage of fighting

and a consideration of the matter on

the merits. Their efforts, or rather
their desire, to help in stopping this
fighting is very laudable, and we wel-
come their desire. But, not knowing
all the detailed facts, sometimas they
made some proposals which hzd nro
great relevance to the situation,

I shall refer only to one of them
and that was the reference made by
President Nasser of the UAR. I must
pay my tribute to President Nasser in
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this matter because he did not make
a vague proposal! in the air. People
advise us to be good and peaceful,
as if we are inclined to war. In fact,
if we are anything, as the House well
knows, we do not possess the war-
like mentality and that is why for
the purpose of war tiere is weak-
ness. We may have dsveloped it, but
that is a different matter, I am talk-
ing of the past. So, people talking
to us to be good boys and_ make it up
has np particular meaning, unless
they come to grips with the particu-
lar issues involved. Now, President
Nasser took the trouble to under-
stand the facts and, thereafter, issued
a presidential decree or ~ommunique
issued by the President-in-Council of
the UAR in which he made certain
proposals. These proposals were not
exacily on the lines we had suggested
but w-ere largely in conformity with
our rroposals. They laid special stress
on .+vop; withdrawing to their lines
wht e they stood prior to the 8th of
September. That was a major thing.
That fitted' in  witi our proposal.
Chinay has rejecteq this proposal,
made by President Nasser.

Now, this crisis is nona of our
making or seeking. It is China which
has sought to enforce its so-called
territorial claims by military might.
Indeed, she has advanced beyond the
line of her territorial claims As I
said, their frontier is a mobile one;
anything they could: grasp becomes
their frontier.

e

“ In his task, in defending our
fronticrs and our motherland, we
have sought help from all friendly
countries. I wish to express my gra-
titude for the prompt response to our
appeal for, sympathy and support
which have been given to us by va-
rious countries. This help that is
given is unconditional and without
any strings. It does nc' therefore,
affect directly our policy of ! ron-
alignment which we value. Those
countrie; which have helpad us have
themselves recognised this anq made
it clear that they do not expect us to
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leave that policy. Help has been
given to us swiftly by the United
States, by the Uniteq Kingdom and
by scme other friendly countries, We
are in touch with many others. We
havel also made aproaches to other
friendly countries like the Soviet
Union and France for supply of
equipment.

We have often declared that we do
not covet any territory of anyone
else; we are quite satisfied with our
own territory such as it is. But there
is another aspect of that, We gdo not
submit to anyone else coveting our
territory and although the aggressor
in this instance has gaineq some
initial successes—I do not know what
they have in mind, whether they
want to use it as a bargaining coun-
ter or they have some other evil de-
signs—as I have said we cannot sub-
mit to it, whatever the consequences.

There is one other aspect which I
shouldg like to mention, which is not
indirectly connected with this matter
but directly: connected, and that is
our development plans and the Five
Year Plan. Some people have said
“let us give up these Plans so that
we may concentrate opn the war
effort”. What ig the war effort?
People think of the soldiers in the
front, which is perfectly right. They
are bearing the brunt of the heat
and danger. But in this matter, in
the king of struggle that we are in-
volved in, every peasant in the field
is a soldier, every worker in a fac-
tory is a soldier, Our work, our war
effort essentially, apart from the
actual fighting done, is in ever greater
production in the field and factory.
We must remember that. It is an
effort which depends greatly on our
development. Today we are much
more in a position to make that kind
of effort in field and factory than,
let us say, ten or tw_elve years ago;
there is no doubt about that. We are
not still adequately developed. I
hope this very crisis will make us
always to be remembered that an
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army today, & modern army, fights
with modern weapons which it has
to manufacture itself in that coun-
try. It is based on the development
of industry, and that industry must
have an agricultural base if it is to
succeed. Therefore, we have to deve-
lop all round, apart from agriculture
and industry, wvhich are the basic
things in our Five Year Plan. Then
there is power, which is essential
from the point of view of war effort,
tiom the point of view of industry,
from the point of view of even agri-
culture. So that, tp talk of scrapping
the Five Year Plan is not to .under-
stand the real springs of our strength.
We have to carry the Five Year Plan
and go beyond it i many respects.
It may be, in some matters which are
considereq non-essential, we may
tone down or leave them but in the
major, things of the Five Year Plan
we have to make the fullest effort.
Among the major things agriculture
is highly: important. How can a
country fight when it is lacking in
food?/B 't I do not think we will be.
We have to grow more and more,
which is a difficult thing, We have
laid down the targets for our agricul-
tural produce in our Five Year Plan,
but in the last year or two, this year
especially, we have fallen behind be-
cause of floods and all kinds of things.

Now, although we have fallen be-
hind, I take it that we have to aim
at higher targets than we have laid
down even in the Third Plan, and I
am sure we shall get that. I am not
talking vaguely. I think we can get
that. We cannot get it so easily if
we laid down certain targets in the
office here in the Food Ministry. We
must go down to the peasant, to the
agriculturist, and transform his pre-
sent enthusiasm, his present energy
into greater production. Nothing is
more cheering and heartening than
the reaction amongs. the people,
amongst the peasants who have given
their little mite. Let them transform
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them into greater production. 1 am
sure they can, if we approach them
rightly. So also with industry; so also
with many other ithings like educa‘ion
etc. We must look upon all of them
as part of the war effort that we have
to make. In this process I hope we
shall not only build!up our nation
more swiftly but will make it stronger,
make it more social-minded and lay
the base of the socialist structure that
we aim at.

This peril we have to face/is a
grave menace. This challenge may be
converted into opportunity for us to
grow and to change the dark cloud
that envelops our frontiers into the
bright sun not only of freedom but
of welfare in this country.

In effect we have to look at this
matter as an effort of the whole
nation. We may say—some people
say—we want an armed people. That
is true in a sense. But what we real-
ly want is the whole people mobilised
for this effort doing their separate
jobs whether it is in the field, the
factory or the battlefield thus combin-
ing together and strengthening  the
nation and bringing success to us. We
have to be armed, therefore, not only
by weapons of warfare but by wea-
pong of agriculture, industry and all
those as well.

We do not minimise our task. Let
no man minimise it or have any iliu-
sions about it. It is not a thing which
we can deal with by momentary
enthusiasm, enthusiasm of the moment
or lasting a month or two. It is a long
effort that we require—a difficult
effort—and we shall have to go out to
do our utmost. It is not merely
enough to pay something to the De-
fence Fund or to do something else.
That is good in its own way. It is
very welcome how people are pay-
ing them by straining every nerve to
the utmost. We have to keep up our
strength and our determination to the
end. And that end may not be near.
Therefore we have to prepare in
every way to strengthen the nation
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not only for today and tomorrow but
for the day after also to meet this
menace. If we do that, I have no
doubt that we shall be able to show
the determination and fortitude that
is required of our people. We have
had a glimpse of it in their present
enthusiasm which has been a most
moving sight. To see our people
come, not only the young but the cld
—old men and old women—and the
young little children and their
enthusiasm has been a sight to glad-
den any heart.

Now before I end I should like to
say a word about our soldiers and
airmen who are working under ex-
traordinarily difficult circumstances.
I want to send on your behalf our
greetings and assurance of our full
assistance. To those who have fallen
in defence of the country we pay
our homage. They will not be for-
gotten by us or by those who follow
us. I am confident that all sides of
this House will stand united in this
great venture and will demonstrate
to the world that free India which
has stood for peace and will always
stand for peace and friendship with
other countries can never tolerate
aggression and invasion. If we have
worked for peace as we have done
and we shall continue to do so, we
can also work for war effectively if
we are attacked as we have  been.

Sir, I commend these Resolutions to
the House.

Mr. Speaker: I have placed both
these Resolutions before the House.
Now I have to take up the substitute
motions and amendments that I have
received notice of. The first is by
Dr. Singhvi. Does he want to move
it?

Dr. L. M. Singhvi (Jodhpur): Yes,
Sir; T wish to move my substitute
motion (Serial No. 1).

Shri Surendranath Dwivedy (Ken-
drapara): I wish to move the amend-
ment to the Resolution (No. 2, List
No. 2).
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Shri S. M. Banerjee (Kaunpur): I
wish to move amendment No. 4.

Shri K. Pattmayak (Sambalpur): I
wish to move amendments No. 5 and

Shri U. M. Trivedi (Mandsaur): 1
wish to move amendments No, 7 and
No. 8.

Shri Frank Anthony (Nominated—
Anglo-Indians): My amendment No.
9 has become unnecessary by the
resignation of the former Defence
Minister but I wish to move my
amendment No. 10.

Shri N. Sreekantan Nair (Quilon):
I wish to move amendment No. 11.

Shri Ram Ratan Gupta (Gonda): I
wish to move amendment No. 12.
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Shri Parashar (Shivpuri): I wish
to move my amendment No. 14.

Mr. Speaker: Then I have received
notices of two amendments from Shri
N. G. Ranga and some other hon.
Members. Does he wish to move
them?

Shri Ranga (Chittoor): Yes, Sir.

Shrimati Renu Chakravartty (Bar-
rackpore): Why were they circulated
so late?

Mr. Speaker: Probably they were
received late but I have allowed
them. Then, there is one by Shri
Sivamurthi Swami.

Shri Sivamurthi Swami (Koppal):
I wish to move it

Shri Surendranath Dwivedy: It has
not been circulated.
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Mr. Speaker: He gave notice of it
late but I have allowed him. Then,
there is another by Shri Thirumala
Rao.

Shri Thirumala Rao (Kakinada): I
would like to move it.

Shri Surendranath Dwivedy: It
will help the discussion if you will
read them out.

Mr. Speaker: I will try to circulaie
them just now. Ther there is one
again by Shri Prakash Vir Shastri
and some other hon. Members.

= SR At o F qE
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Mr. Speaker: There is one also by
Shri Bibhuti Mishra.

Shri Bibhuti Mishra (Motihari): I
move it.

Mr, Speaker: These amendments
and substitute motions will be taken
as moved.

Dr. L. M. Singhvi: I beg to move:

That for the original Resolution, the
following be substituted, namely:—

“This House notes with deep
regret that in spite of the uniform
gestures of goodwill and friend-
ship by Indian Towards the Peo-
ple’s Government of China on the
basis of recognition of each
other’s independence, non-aggres-
sion, equality and mutual benefit,
non-interference, and peaceful
co-existence, China has betrayed
this goodwill and friendship and
the principles of Panchsheel
which had been agreed to between
the two countries and has com-
mitted naked and unabashed ag-
gression, having initiated a mas-
sive invasion of India by her
armed forces.

“This House, therefore, calls
upon the Government of India
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immediately to sever India’s
diplomatic relations with the Peo-
ple’s Government of China, to
take all necessary steps to have
the People’s Government of China
branded as an aggressor by the
United Nations to invoke the aid
of the United Nations to defend
India’s territorial integrity and
to halt and repulse the Chinese
aggression on our northern fron-
tiers.

“This Houswa further calls upon
the Government of India to desist
from supporting or endorsing any
move for the admission of the
People’s Governments of China
to the United Nations and any
other international organisation.

“This House welcomes the as-
sumption of the defence portfolio
by the Prime  Minister at this
critical juncture of our national
history and pledges its full and
unfailing support to him in the
hour of this national emergency
for the defence and safety of our
country, at the same time calling
upon him and the Government of
India that the entire defence res-
ponsibility including that of de-
fence production should be taken
over by the Prime Minister him-
self.

“This House expresses regret
over the Government of India’s
indiscriminate and excessive
reliance on the professions of
peace by the People’s Govern-
ment of China during the last
decade and deplores the utter
inadequacy of our arrangements
and preparations for the defence
and safety of our northern fron-
tiers against enemy whose cal-
culated cruelty and cunning fs
unsurpassed in the history of
international relations.

“This House places on record
its high appreciation of the heroic
struggle of men and officers of
our armed forces while defending
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our frontiers and pays its res-
pectful homage to the martyrs
who have laid down their lives in
defending the honour and inte-
grity of our Motherland.

“This House also records its
profound apreciation of the won-
derful and spontaneous response
of the people of India to the
emergency and the crisis that has
resulted from China’s invasion of
India. It notes with deep grati-
tude this mighty upsurge amongst
all sections of our people for
harnessing all our resources to-
wards the organisation of an all
out effort to meet this grave
national emergency. The flame of
liberty and sacrifice has been
kindled anew and a fresh dedica-
tion has taken place to the cause
of India’s freedom and integrity.

“This House is of the definite
view that compulsory military
training should be imparted to
all ablebodied male citizens of
India to achieve mnational pre-
paredness to meet any foreign
aggression from any quarter,

“This House gratefully acknow-
ledges the sympathy and the
moral and material support receiv-
ed from a large number of friend-
ly countries in this grim hour of
our struggle " against aggression
and invasion,

“With hope and faith, this
House affirms the firm resolve of
the Indian people to drive out the
aggressor from the sacred soil
of India, however long and hard
the struggle may be.”

Shri Surendranath Dwivedy: I beg
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our frontier resulting from the °

policy of trust reposed in com-

munist China in total disregard

of even the then prevailing
facts and realities,”(2).

Shri S. M. Banerjee: I beg to move:

That at the end of the last para-
graph of the resolution, the iollowing
be added, namely:—

“and to achieve this following
task is placed before this House—

(a) to form a second line of
defence with workers, peasants
and youth,

(b)  compulsory military
training to all within the age
group of 17 years to 50 years,

(c) to reorganise the Cabi-
net.” (4).

Shri Kishen Pattnayak: I beg to
move: )

That after the first paragraph of
the resolution, the following new
paragraph be inserted, namely:.—

“This House takes note of the
shortcomings of our foreign policy
as a result of which the country
finds itself in the present situation,
and resolves that mistakes com-
mitted hitherto will be rectified
and steps will be taken to reorient
our policy on a more realistic and
creative basis.”(5).

That at the end of the last para-
graph of the resolution, the following
be added, namely:—

“and not lay down arms till
every inch of our territory occu-

pied by the Chinese is vacated”(6)
Shri U. M. Trivedi: I beg to moave:

That at the end of the fourth para-
graph of the resolution, the following
be added, namely:—

to move:

That in the second paragraph of
the resolution,—

after “This House” insert—

“and believes that the same
graceful sympathy and co-opera-
tion will continue till the aim of

“apologises to the nation for
the unpreparedness on the part
of the Government to defend
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India of driving out the Chinese
has been achieved”.(7).

That at the end of the last para-
graph of the resolution, the following
be added, namely:—

“and to refuse to negotiate any
terms with the aggressor till this
end has been achieved”(8).

Shri Frank Amthony: I beg to move:

That at the end of the last para-
graph of the resolution, the following
be added, namely:—

“and to this end concentrate on
mobilising the Nation for a total
war against the Chinese with im-
mediate massive aid from the
democracies”.(10).

Shri N. Sreekantam Nair: I beg to
move:

That in the third paragraph of the
resolution,—

after “cause of India’s freedom”
insert—*“socialist objective”, (11).

Shri Ram Ratan Gupta: I beg to
move:

That at the end of the last para-
graph of the resolution, the following
be added, namely:—

“and not to enter in any nego-
tiations with the invader till the
aggression is completely vacated
from Indian soil”.(12).

Shri Ram Sewak Yadav: I beg to
move:

That for the last paragraph of the
resolution, the following be substitut-
ed, namely:—

“This House declares with hope,
confidence and its resolve  that
India would adopt an indepen-
dent, effective, constructive policy
of neutrality instead of illusory,
unprincipled policy of appease-
ment. India would secure arms

Emergency and Aggression
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at any terms from any country
and would continue this war with
China till the lsst inch of Indian
territory is cleared of Chinese
invaders. This House deems it
necessary to declare that India is
engaged in a holy war to recover
its own territory from the Chinese
hordes after driving them back”.
(13).

Shri V. C. Parashar: I beg to move:

That at the end of the last para-
graph of the resolution, the following
be added, namely:—

“Without inviting  foreign
soldiers to fight on the soil of
India from any foreign Powers”.
(14).

Shri N. G. Ranga: I beg to move:

That at the end of the second para-
graph of the resolution, the following
be added, namely:—

“and regrets the unpreparedness
of the Government to defend the
frontiers of India against aggres-
sion and invasion”.(15).

That for the fourth paragraph of
the resolution, the-following be sub-
stituted, namely:—

This House gratefully acknow-
ledges and welcomes the moral
and material support received
from a large number of friendly
countries, notably U.S.A, UK.
and Canada in this grim hour of
struggle against aggression and
massive invasion, and trusts that
Government will take steps to
secure massive support from all
friendly countries.”(18).

Shri Prakash Vir Shastri: I beg to
mive:

That at the end of the first para-
graph of the resolution the following
be added, namely:—

“This unprovoked attack should
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serve to bring home to us the
need for—

(i) reorientation of our
foreign policy, and

(ii) greater watchfulness and
more accurate knowledge of the
moves of our bordering coun-
tries.”(17).

Shri Sivamurthi Swami: I beg to
move:

That at the end of the Resolution,
the following be added namely:—

“This House is of the opinion
that the Prime Minister should
take the confidence of the whole
House and then form a strong
National Government to defend
our Motherland during the period
of emergency.”(18).

Shri M. Thirumala Rao: I beg to
move: .

That after the first paragraph of
the resolution, the following new
paragraph be inserted, namely:—

“In view of the pronouncements
made by the Chinese Leaders re-
garding the ideais and practical
aims of their leadership to estab-
lish World Communism, this
House views the invasion of
India, the biggest democratic
country in Asia, as their first
major step in subjugating the
whole of Asia. To resist effectively
such a sinister move, this House
is of opinion that preparations
have to be made by the Govern-
ment and people of India on the
basis of a .prolonged and all out
war to defend the freedom of
India.” (19)

Shri Bibhuti Mishra:
move:

That at the end of the resolution,
the following be added, namely:—

“This House also resolves that
until the Chinese invaders are
driven out completely from Indian

I beg to
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territory there should be no
negotiations by any body for the
settlement of the dispute.”(20).

Mr. Speaker: All these amendments
and the two Resolutions that have
been moved are before the House.
They will be discussed together.

May we put some time-limit on the
discussion? I hope the leaders of
groups will require 20 to 30 minutes.

Shri Hari Vishnu Kamath: Mini-
mum of 30 minutes. You may in-
crease it to 45 minutes.

&t A wflwx @eE, ¥ ag
JIEART FCAT Avgar § v avew fafe
|ATE FH @Y T, FfHT AR AT
e Jw=d 1 G 1 AT
faar @, arfF e [ F @EEEE
EST & qIEY /T g& | WY AT FY
IEIT SGET IEH 3§, Afhd SaEr ¥
SgET AFEY 1 q9A faere @A &
Eica |

o WERR ;. m fafed
TEATER Y FHY F&0, FoeH ofed Ww
o SOy I X FFS § | S I gw
Gwar 59 5 5w ) W fFaar aww
g9 @ | 9 IF Ig FAST FEAT AGY
FY), G aF 59 AR H TG Tl Hal T
SEEU S
Shri Surendranath Dwivedi: Have
you fixed the time for the meeting of

Party leaders about which you men-
tioned just now?

Mr. Speaker: I will request them
to come. Probably we may meet to-
gether today and fix the time. Would
it not be better if we sat together and
fixed the time for discussion?

=t gfe fooop www A0 T
g F 9w AR T fafeiw qeaed
LT o
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Shri H. N. Mukerjee (Calcutta
Central): Mr. Speaker, I rise on be-
half of my party, in the unavoidable
absence......

Some Hon. Members: Which party?
(Interruptions).

Mr. Speaker: Order, order.

Shri H. N. Mukerjee: In the un-
avoidable absence of the leader of
our Group, who is indisposed, it has
devolved on me to speak on behalf
of our party on the Resolutons placed
before the House by the Prime Minis-
ter and I would begin by saying that
we are offering unqualified support
to the Resolutions which he has plac-
ed before the House.

Shri Manaen (Darjeeling): Is it
from your lips or from your heart?

Shrimati Renu Chakravartty: It is
for vou...... (Interruption).

Mr. Speaker: Order, order.

€% . . Mukerjees 1 feel that
th~ greater the determination in our
country for defeating the menace
which threatens to overtake us, the
greater should be a display of col-
leetive responsibility as far as discus-
sions in this House are conrerned. I
heg of this House to give an example
to the country in trying to under-
siand the gravity of the situation with
which we are confronted today.

The Prime Minister has tried to
place the events of today in the pers-
pective of world history and he has
made certain observations which
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sre not observations which can be
dismissed just like that and  which,j
therefore, should be received in that
receptive mood which the country has
a right to expect of our Parliament.
As far as we are concerned, 11 may
be that we take a certain amount of
time in exercising whatever grey
matter Providonce has given us; but
once we come to 2 decision, we pro-
claim it unreserv.dly without any
kind of qualification and here are two
Resolutions to which we can give
absolutely categorical support.

T say this because, I need not re-
peat, but it is a fact which smites us
in the eye so to say, that we live aF
a time much more grim than we have
ever faced since our Independence.
The Prime Minister has told us, and
it does not need his telling because
his whole life is witness to that, that
our country has tried to pursue the
ways of peace, our people are condi-
tioned to peace, our Government has
tried to preach the evangel of peace
to all the world, sometimes at the
cost of being misunderstood, and yet,
on account of what the Prime Minis-
ter said the other day, was a quirk
of destinv, o3 account of a quirk of
Jestinv, we are confronte? with
aggression by our neighbour China,
which has openly violated our bor-
ders and invaded our territory. This
is a situaticn which can only be
answered by determination—deter-
mination i0 unite in defence of our
motherland and this, whatever diffe-
rences we may have in certain re-
rards. ‘= a categorical imperative.
That i~ why on behalf of our party,
in the highest forum of our country,
we reiterate our resclve and we join
hands with all who are behind the
Prime Minister and we give support
to the policies that he is pursuing at
this juncture of our history.

Before I proceed, T must alsc be
permitted to pay my tribute to the
heroism of our magnificient soldiers
who have already, fighting against
heavy odds, shown something of the
glory of our people’s character, Let
us salute the memory of those who
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have given their livcs for our coun-
try. Let us even more assure the
fighters at the fro:xt that those of us
who are at the rear are determined
not te fail them. We are members
of one another, the front and the rear
and togcther we shall succced in our
efforta

I recail how we have discussed this
question previously 1 this House and
on many occasions, . remember, I have
tried to think aloud in order to dis-
cover if there was any sense in the
kind of thing which was being dc:.e by
China on our border. We have been
trying to find out what possibly could
have been *he motives; what madness
has seize the People’s Government
of China weday, I do not know. I can-
not even hope to be able to fathom
What we have disccvered, however, is
that our country’s patriotic pride has
been hurt and our people’s sentiments
have not been respected. Nothing in
the world can justify armed invasion
of the type which Chima, according to
the reperis preseated to us by the
Prime Minister, has perpetrated on
our -orders. No ideological or other
kin:: of sophistry, no jugglery of
gecaraphical or political claims on
China’s part can jusiify this invasion.
They have hurt i1s and they have hurt
us in a2 manner which would go
against the interests of the people not
only of these iwo countries bui the
people of all the world. There:ore,
at the mocment, the only thing which
we can do is to be determined to be
ready for the worst. We are deter-
mined tc face whatever is happening.
But, at the same time, at the same
time as we get ready for the worst, I
would like to say this that we still
have a hcpe that the world’s con-
science wi!l be roused in a strong and
effective enough manner in regard to
this matter. Full scale war between
two countries which comprise more
than a third of humanity is something
which cannot cven be contemplated
without 2 shudder to the deepes? roots
of our understanding. That is a kind
of perspective which threatens to open.
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That is why our country’s Govern-
ment even now lays this siress on
peace, peace with honour: never at
the cost of honour. That stress is
always there. That stress is being put
by the Prime Minister even today.
That is why we -ah say that while we
proclaim to all :he world our determi-
nation that we shall not stomach the
kind of thing which has been perpet-
rated -1 our borders, while we shall
say tiat we shall resist to the utter-
most and while we shall say that we
will defend the sacred .oil of our
motherland, while we s:y that between
the rear and the frout, we shall forge
a kind of unity which ghall be the +-ue
test and the proclamation of the siory
of Indian character, at the same time,
we keep on our stress on peace and we
keep ¢ with hope—a hope that over
and ¢ ‘er again may come to dis-
illusionment, but even so, that hope is
the stuff of something without which
humanity cannot endure. Here is our
country and here is our Prime Minister
who has always unreservedly ex~ress-
ed that hope. We do hope th=* some-
thing will happen, something will be
done, something which will reflect the
reactions of the people and the deter-
mination of our people not to stomach
humiliation.

Shri M. P, Mishra (Begusarai):
Tt s ic a piece of your double talk.

Clri K. N. Muker;2: I come now to
the poiicy which the Prime Minister
is to pursue. I have a feeling that
here in this Parliament, it is necessary
for us to say and to proclaim to all
the world how our people stand unitedq
behind the policies of the Prime Minis-
ter. ‘We happen io have a Prime
Minister who has the trust and affec-
tion of his people. We happen to have
a Prime Minister whom we can trust
without any kind of reservation. He
can be trusted to do the right thing.
(Interruption),. I know certain people
would object to that. But, at least at
this moment of crisis, something like
national conscience should assert itself.
We can leave it to the Prime Minister
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to conduct the day to day operations
and bring_._.abo’}xL_ W}B}i\ﬁfﬂ kin, mo!
of things is found to be necessary.
And that is why I, on behalf of our
party, would say that the way the
Prime Minister has proceeded has our
complete support. The way the Prime
Minister has proceeded in order to
give a chance to the other side to come
to an agreement has our complete
support. The date-line which is given,
namely September, 8, 1962 as the date-
line which could be observed by either
side in order that necessary with-
drawals might take place and then
negotiations would happen, is a date-
line which we certainly support with
all cur enthusiasm. (Interri;tions)
Mr. Snecter: T expect that if greater
cer manifested here, it
would add tc the dignity of the whole
debate. V> should interfere very
lit.le, and we should listen patiently.
And everyone shall have an opportu-
nity to express himself. It would also
look dignified if patience is manifested.

Shri H., N. Mukerjee: The Prime
Min‘s'er nas very correctly laid
emphasis on the necessity of increase
in production, industrial as well as
agricultural, ia order that our efforts
can  be successfully  prosecuted.
Regarding production, as far as we
are concerned, we have given the
underiaking that we can deliver the
goods. The working people of this
country  will certainly deliver the

3 18

goods. The working people of this
counvy realise the gravity of the
situation. The working people on

their side will never repudiate their
responsibilities. But, at the same time,
it is very necessary that the other
people who queer the pitch, the
profiteers, the hoarders, the black-
marketeers, and the big money
interests who have the run of the land
also are brought to a frame of mind
and of action where it will be possible
for the working people whether in the
fields or in the factories, to work to
the maximum amount possible.
Therefore, on our behalf, we are
il

B
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ready; we have already in our resolu-
tion said openly that we are ready
wgt0 help in every possible way in the
increase of production. We are ready
for all kinds of understandings which
would be necessary in order to
achieve that increase in production,
but we have to be sure that Govern-
ment exercises its influence over big
money interests and over the hoarders
and profiteers and blackmarketeers,
and sees that after all, they are not
able to damage the interests of this
country at this most crucial situation.

The price-line, for example, has
got to be held, and it is so important
that things are done, and people are
reassured that the price-line is really
and truly going to be held.

The committee headed by Professor
Mahalanobis, for instance, is working
stil] there, and we hope that its work
will be expedited quickly enough so
that certain policies can be formulated
again as rapidly as that is ever
possible.

On behalf of the working people,
therefore, there might be a very clear
assurance given to Government that
every co-operation would be forth-
coming for the increase of production.
But that is only contingent upon a
proper understanding of the situation.
That is contingent upon the Govern-
ment’s exercising its influence over
big money interests .nd seeing that
they do not go astray and that they
do not damage the interests of the
country,

Already, some very important
people have talked about the inequali-
ty of sacrifice which is happening in
this country even in the face of the
present crisis. That inequality of
sacrifice has got to be eliminated.
War is a testing time for the people’s
character. As far as the working
people areiconcemed. they are the
salt of the earth. They bear the
burden of life. They are ready to do
their share, but on the other| hand,
there are other interests, the anti-
social interests, who have got to be
looked after, whose conduct has got to
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be regulated, and those exactly are
the people who are trying in subtle
and not so subtle ways to bring about
changes in the structure, to bring’
about a change even in the policy of
non-alignment, which in spite of every
difficulty, in spite of the present set
of incidents, the invasion of this
country and that sort of thing, is still
cherished by the Government of this
day.

That was why I was very glad to
notice that the Prime Minister
reiterated his resolution that whatever
happens, this country would be pursu-
ing its policy of uon-alignment. I said
that attacks are being made is subtle
ways and in not so subtle ways also,
on the policy of non-alignment. Efforts
are being made to see that we break
away f{rom it I am not going into
any dvtail over it. But I am sure
that the country will agree that we
cannot be at ‘he mercy of any one
camp. We cannnt be involved in full-
scale cold war policies, whichever
camp might be responsible at a parti-
cu'ar moment of time for fanning it
up. And non-alighment is something
which hag not dropped from the skies;
non-alignment is not something which
has been thought out Uy the Prime
Minister. Non-alignment is an ideal
which has gripped us, because it has
been implicit in the best aspects of
our history. Nnon-alignment “as been
implicit in the way in which we con-
ducted our s‘ruggle for freedom. Non-
alignment has been implicit in the
way in which after freedom we have
been trying to build our country.
Non-alignment is implicit in the way
in which we are planning for a so-
cialist society,

Panchsheel is a word which might
be mocked at by certain people, It
might be easy and fashionable to do
50. But, whatever China might have
done in regard to Panchsheel, Panch-
sheel is something which is redolent
of the very spirit of Indian history at
its best. Panchsheel is something
which will cure the world’s ills. This
is the principle on the basis of which
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they are fighting in the present. There-
fore. I feel that our country adheres

~@ssentially and truly to the policy ot

non-alignment, but it has the job
which is now forced upon her, that
is, the job of defending the country.

I have noticed with regret and a
certain amount of perturbation the
report that a substantial number of
members of our party have been
arrested, presumably in pursuance of
the present operations. I say I am
very sorry about this, and I am very
deepl, perturbed also about it, but I
want in this House to tell Government
that I do not understand what the idea
is. If there are suggestions that the
Communist Party does not mean what
it says, well. after all, history will
give you the answer. Our behaviour
will be the answer. There 1is the
resolution which we have passed, the
resolution which we have passed at
our Mationa]l Council. Copies of this
resciation would be available to who-
ever wants it, and they have been
published openly in the press. There,
we arrive =t these decisions after a
whole lot f discussion. It may be
that some of you might object to the
kind of prolonged discussion we have
over things. We believe in discussion
before decision. We believe in exer-
cising whatever grey matter we have
got, but after doing that, we come to
certain decisions, and whatever vou
say, we are a disciplined lot; the
members of our party, everyone of
them is bound by them unless ke
chooses to walk out. Everyone- is
bound by the discipline of this resolu-
tion, and in letter and in spirit, they
would observe this resolution,

If, in spite of that we are pushed
out of things, I cannot stop Govern-
ment doing so. I am not asking to
be included in a committee of this or
a committee of that; I hate the idea
of it; that is not the point at all. The
point is that here is a call by the
Prime Minister himself in the most
stirring manner for the unity of the
whole country, Behing that call, we
are all trying to mobilise our people,
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and yet we discover the phenomena
of certain steps being taken against
us. I cannot stop Government going
on and taking whatever steps it
chooses to take, but here are our
cards. We put them on the table. We
do not shilly-shally about things. We
do not hide things. Whatever we have
to say, we say that straightway. And
here are the bona fides of the determi-
nation which we have made; here is a
formulation which in letter and in
spirit, it is our job, however Govern-
ment’s behaviour might be, to pursue,
and to bring into some kind of action.
Therefore, I feel that this sort of thing
which is happening at this pariicular
moment is emtirely undesirable, and
that is why I have expressed my
perturbation over it

On this occasion, as you said earlier,
it is necessary for us tc keep a sense
of balance and of proportion, and to
behave with dignity, with the kind of
effective dignity which would give
some. hing Tike a declaration to the
world of the real solidity of our deter-
miniation.

Therefore, I appeal to the House,
let no discordant voices be raised; if
there are matters of detail on which
the critics of Government and its
military and political direction lay a
great deal of importance, let those
matters of detail be conveyed to the
Prime Minister, the Finance Minister
and .th:ir colleagues. Let them not
be shouted about, not only in the
market-place but also in Parliament.
Let not such details, the noising about
of which would not help anybody,
least of all, ourselves, be raised here;
let not that be done in this House. In
this House, at any rate, let us discuss
matters of principle; where details
amount to something, where principle;
where principles are yet to he evolved,
surely, we are discussing that sort of
thing, But let not matters of military
and political detail, which had better
be conveyed to Government, be noised
about in this House which I fear
sometimes, judging from the kind of
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scene which we have noticed this
morning already. As you have said,
let us conduct ourselves so that the
country may move as one man and
the world outside will learn a lesson.

14 hrs.

We are meeting at a time of very
great crisis and these testing periods
really bring about an examination of
our character. We recall only when
crisis overtakes us how deeply attach-
ed we are to the land of our birth. We
belong, all of us. to this emerald
country and it is only when a crisia
of the sort which has overtaken us
today takes place that we realise how
dearly and deeply we love this land,
how we love every blade of Indiaa-
grass. That is the sort of feeling
which comes to us when this kind of
crisis overtakes ug in the manner in
which it has done on this occasion.
Let that love of our country lead to
the fulfilling of our deepest ideals and
our deepest desires, Let us soar—at
least let us try to—soar above all petty
calculatjons. We can do nothing
better than do our duty, and that duty
is patent. If we do our duty and
leave the rest to whatever happens
in the future, that would be the
finest way of showing how the Indian
character can repel attacks made upon
it, humiliations sought to be imposed@
upon it. And surely if we behave
in that fashion in conformity with the
finest " traditions of our country, then
we shall not only repel whatever
danger has appeared to overtake us
today, but we shall also lay down
soundly and truly the foundations of
a really good life to be built on the
soil of our hoary land,

Shri Ranga: I wish to thank you
for having taken the initiative and
giving a lead to the House jin express-
ing our gratitude and also paying
homage to al]l those thousands of our
brave and patriotic jawans who died
fighting for the freedom of our
country. We all deeply mourn their
deaths. We also wish to express our



153 Resolution re

gratitude to all those jawans, ana
officers who are associated with them
at the front, who :re today risking
their lives and doing their best and

offering their all in the service of our

motherland.

At the same time, this is also the
time to mourn or regret the number
of might-have-beens or mistakes or
omissions that had gone into our
recent history which have resulted in
the present miserable plight of our
country. I do not wish to, go into
detail in regard to these things. I
woéuld content myself with referring
only to some of them. I wish to say
that we deeply mourn the loss of
freedom and national autonomy of
Tibet and I express my sympathy for

al] those millions of Tibetans who are’

today groaning under communist and
imperialist oppression.

My hon. friend, Shri H. N. Mukerjee,
made a reference to panchsheel. My
friend, Acharya Kripalani, who was a
leader and President of the Congress,
whose absence from this House on this
occasion I very much regret and
deplore, once said in this House—and
very many people were shocked at it
at the time—that panchsheel was born
out of the rape of Tibet. It is that
panchsheel that my hon.” friend wants
us even today to hug, even after the
Prime Minister has said that panch-
sheel has gone overboard, (An Hon.
Member: No.), even after the Chinese
have not only disowned but also
violated the basic principles which led
our Prime Minister to accept it and
call it panchsheel. It is not so much
because it was a part of Indian culture
and tradition that panchsheel came to
be accepted by the Chinese. If any
of our friends would care to look into
Window on China written by one who
is very close to our Prime Minister,
many years before panchsheel was
even talked about, he would find that
Mao Tse Tung was talking about these
things, Mao Tse Tung was clever
enough to get these things incorporat-
ed into the India-China treaty over
Tibet and leave our Prime Minister
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and various other people also under

the impression that it was being

presented to the world as a contribu-

tion of India’s statesmanship. So

panchsheel has already gone.
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There is also the question of the
notice that Chinese themseives have
given to us for so many years about
their intentions, and yet our Govern-
ment thought that it would be wise
on its part to consider it to be of not
much significance. It treated their
aggression merely as incursions and
thought that it could negotiate with
the tiger and try to make it behave
like Lord Buddha. No wonder we
find ourselves unprepared today. No
wonder the Prime Minister himself’
was obliged to say that they were not
prepared for the Chinese divisions
coming down to our plains from their
heights on that fateful day, October
20.

Then the Prime Minister said that
he sent out these letters of his to
various heads of State and Prime
Ministers in different parts of the

world. But that was done only last
month. Action on some such lines
should have been taken again and
again all these years in order to

inform and win their goodwill and
support for our cause. Yes, it is true
that we have our embassies, but we
know how inefficiently these embassies
have been working. The Prime Minis-
ter should have done this much
earlier and many more times, and
prepared the mind of al] these friends
in different parts of the world,

Then there is the question of sup-
plies. The Prime Minister has said
that it is true that our troops have-

not been adequately provisioned.
Whose fault is it? Surely, it is not
because we do not have ordnance

factories or a military supply depart-
ment, or that we never had any kind
of notice from the Chinese. We have
had it and we were sending these
troops up those snowy heights too
which freeze people—their limbs are-
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bitten by frost. We should have pre-
pared ourselves for this. But we
failed in that elementary duty.

Then there is the question of Nepal.
Are we going to say that we did not
do anything to irritate the Nepal Gov-
ernment? Was there nothing at all
that we could have done in order to
preserve the wholehearted f-‘endship
of Nepal? Did we do everything
possible on that front?

There is also the question of the
South-Easi Asian countries, and also
African nations in whose freedom we
took so much interest, for the achieve-
ment of whose freedom we did so much
in so many spheres of world politics.
How is it that so large a number of
them are not able to associate them-
selves, line up with us in their sym-
pathy and in their preparedness to give
us support today? There must be some
reason for this. Somewhere ‘there
must be some failure,

Nevertheless, there are certain
rays of hope in this otherwise very
gloomy atmosphere. At long last we
have evidence of the triumph ‘of de-
mocracy over the personality cult, It
was this personality cult which did a
lot of damage in Bombay not so long
ago. Fortunately for us, we have be-
come witness to the triumph of demo-
cracy, so that we can hope to have
better leadership in the Defence Mi-
nistry from now on.

The Prime Minister has also been
good enough to make a number of ad-
missions in regard to the failure of his
dreams, We all dream. true, and our
dreams do not come true that is also
true, but at the same time it is very
dangerous to g> on dreaming and
dreaming for years and vears even
over such a terrific crisis and problem
as this, with the result that not only
our people but also people abroad have
k:ad to wonder how this couniry’s lea-
dership has been guiding our people
with all this atmosphere of dreamings.
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I am very glad that this emergency
has been declared at long Iast. Only
during the last session, I think, my
hon, friend Shri P. K. Deo, who acted
as our leader, asked the [Prime Minis-
ter to send away the Chinese Embassy
and consider that there is a state of
war between India and China and I
was told—I speak subject to correction
—that the Prime Minister taunted him
whether he wanted India to declare _
war, and even went to the extent of
saying that his attitude was bordering
on war-mongering. I am glad that al-
though wise counsels on our side have
failed, the Chinese have brought these
things home to our Prime Minister,
and he has been obliged to agree with
the Preasident in declaring this national
emergency and taking the necessary:
steps in that direction.

I am also glad that the Prime Minis-
ter as well as the Government are
inviting our public to co-operate with
them in conducting this war to a
succe:=-{ul end, and they are giving
also the assurance that they are deter-
mined =2ad bent upon conducting this
war campaign until we achieve
success. But at the same time, there is
21so thig other threat which stares in
sur faces which my hon. friend Shri
Mukerjee wants to take advantage of
and therefore wants to go on pinning
it down by his repeated assertions
and reminders to the Primc Minister
that he is so very keen on peace,
therefore he should not forget peace
and the needq for peace. Certainly,
after the war is over and we achieve
our objectives, peace always comes.
Tt is not necessary at this juncture to
begin to talk about it, and yet my hon.
friend wants us to remember that. Yes,
peace has come to China after the Ja-
panese defeat: not only then, but after
the defeat of Nationalist China and
after communist friends have gained
complete control over the whole of
so-called people’s China. Is that the
kind of peace that we want in our
country? I certainly do not want that
kind of peace, and I hope my hon.
friend, the Prime Minister, does not
wish to stand for that kind of peace.
Peace would certainly come,.
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Then they talk about negotiations.
Negotiations on what basis? For the
time being they say 8th September.
Where is it guaranteed that it is not
likely to be 20th October, and some
time later 8th November because this
session has begun today? There must
be some certainty about these things.
We must be very clear indeed as to
what we want to achieve as a result
of this war. We want the Chinese to
go back again to the positions from
which they had begun aggression on
our country five years ago, four,
three, two years or one year ago, or
do you want them to be content with
all areas that they had already gob-
bled up and then begin to negotiate
with us in regard to only the latest
incursions which they now prefer to
call aggression? We must be very
clear in regard to these things. I
for one wish to make it very clear in-
deed that in this country there are
pecple, millions and tens and hundreds
of millions of people who certainly
would not be content so long as the
Chinese are allowed to remain in pos-
session of even one inch of our sacred
soil.  Let the Government take due
note of this, because otherwise after-
wards we would not like any misun-
derstandings in regard to this matter.

Shri Tyagi (Dehra Dun):
body agrees to this.

Every-

Shri Ranga: My hon. friend the
Prime Minister says we are a people
not attuned to war, we are men of
peace. This is not the time for it when
my friends the Communists who, not
so long ago, were not so much in love
with our Prime Minister, have sudden-
ly fallen so much in love with him
that they make not only Members like
me but also my hon. friends here on
the other side to my left blush.

Shri Tyagi:
parliamentary,

Shri Ranga: I dare not say anything
now lest I should commit an ijmpro-
priety. All that I need say is this. In
England there is what is known as a
wartime leadership and a peacetime
leadership. Today we are at war. We
1962 (Ai) LSD.—T.

I do not know if it is
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have been forced into war by the Chi-
nese. Are we having just that leader-
ship that we really deserve, that we
need, that the people really demand?
It is for the party in power to think
about it.
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All T can say is that we must begin
to think about war, talk about it
and go and exhort our people in the
manner in which Pandit Jawaharlal
Nehru used to do when the British
were here and Mahatma Gandhi was
alive and addressing us from the
Congress forum and the AICC. I have
not found that fibre in the Prime
Minister’s speech today. I do not find
that sense of urgency and drive,
feeling and power, that I used to find
in those days which used to inspire
us all. Many of us were proud in
those days to place ourselves not only
at the feet of Mahatma Gandhi but
also to call ourselves the supporters
and followers of Nehru. I am sorry I
have to confess that I do not find that
atmosphere as yet.

They say we were not strong enough;
they are 60 croroes, we are 40 crores,
therefore we need time in order to pre-
pare ourselves, that is what the Minis-
ters told us. We wanted them to make
brisker preparations, more urgent
preparations, more effective prepara-
tions, and we know what préparations
had been made by the death of so
many thousands of our own people for
want of ordinarv, elementary weapons
which the Chinese had in plenty, which
our people did not have.

I do not wish to say anything more,
but it must be remembered by all our
friends on every side of the House that
we have to become strong. How are
we to become strong if we hang on
to this non-alignment policy? Yes,
there is a voice, and powerful voice,
not only from Shri Mukerjee, but &ll
those people who are behind him.
They say it is built into our culture.

Non-attachment is certainly built
into in our culture, thanks to Lord
Krishna, But even that non-attach-

~ment has been put to very effective
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use by Mahatma Gandhi in order to
help our country and achieve freedom.
But thig non-alignment, I do not
know from where my friend comes
to the conclusion that it is built in in
our culture; I do not know whether
he can give any kind of a quotation
because he is a Sanskrit Pandit. Non-
alignment has not served us; does
not serve any longer. The sooner we
get rid of it, the better, the sooner
we turn our back it, the Dbetter.
That does not mean that we should
g0 and place ourselves at the feet of
any other country. This Govern-
ment has been trying to make fri-
ends with the ally of China, that is,
Soviet Russia. We know the results
now. Pakistan and ourselves have
been kept apart. Beyond that, what
is the gain? We know now what ser-
vices we have got from them in this
crisis. On the other hand, I am glad
that the Prime Minister had told the
House that all those democratic coun-
tries, the United States of America,
the United Kingdom, Canada, France
and so many other countries have

been noble enough and decent
enough and democratic enough
to offer unconditional support
in an unstinting manner respecting

the Prime Minister’s long-felt attach-
ment to this non-alignment. They do
not wish to upset him. All credit to
them. But that is not a compliment to
our Prime Minister or to his non-
alignment policy. I wish to express
my gratitude to all those countries
and also those other countries which
have gone with our Prime Minister in
support of his suggestion that the Chi-
nese should be asked to withdraw to
where they were on the 8th of Sep-
tember. As I said earlier, I do not
agree with this proposition. We need
their massive support from outside;
otherwise it would not be possible to
carry on. I have had some talks with
some friends, not only old generals
but some very young people who
know a little more than I do. My hon.
friend the Prime Minister said that
we did not know so much about de-
fence and fighting on those heights.
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He| himself was frank emough to say

that when he was talking
to the generals and .other
people he had to be guid-

ed mostly by the generals because he
himself did not know. But we do
know that until and unless we take
the initiative and go over to the other
side and then begin to attack just
those areas and those spheres where

they are keeping their armament
dumps, training their own people and

keeping their own troops, the area

from ~where they are launching

these offensives and we begin to

destroy and disable the enemy, it

would not be possible for us to de-

fend our country really by remain-

ing simply on the defensive all the

time. We cannot do it because

we do not have the  neces-

sary equipment either in divisions

or in armaments or, especially, in

aircraft. So, we have to go and ap-_
proach other countries. The other

countries are good enough to come

and offer their support. They are sup-

porting us by their spitfires and so

cn. Should we not speed our request

to these people and say: for God’s

sake come to our rescue. It is not in

a humble manner that we need do

this because, after all they all be-

long to the democratic part of the

world with an avowal to democratic

cause—not the Soviet democracy, not

the people’s democracy but to the

parliamentary kind of democracy that

we know or the presidential demo-

cracy that we have read about. That

is a cause to which they are all wed-

ded. Should we not, therefore, speed

up our request tp these nations and

say: please come to our rescue and/
if you do come, we will welcome

you with both our arms. We heard

today the Prime Minister himself

saying that it is no longer India’s

need but it is the need of the world,

especially the need of all the demo-

cratic peoples all over the world

wherever they may be, either under-

a dictatorship or in a democracy.

In this need, when the blow is com-
ing down on us it should be recog-
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nised by all the rest of the world
that this blow is equally as hard and
harsh and cruel on them as it is on
us. Therefore, we should request
them to give us this massive support.
Without it I am afraid it would not
be possible for us to save our country
at this juncture,

The supplies department has got to
be organised properly. That Minis-
try ought to be given the powers so
that it may give priority for the pro-
duction, distribution and conveyance
and utilisation of all those commodi-
ties and materials that are needed in
these circumstances for the purpose
of war. Special steps will have to
be taken to utilise the retired
generals. It means no observation on
their character or their ability. We
have many generals in our country
who have retired not so long ago and
whose experiences are still fresh and
who are capable of giving us assis-
tance. Should we not call them to
our rescue? Is it proper for us to
dump them into a big council of
30 or!40 people to simply air their
views and go back home scratching
their heads and wonder what hap-
pens. It is necessary that a smaller
committee should be formed where
the generals would be able to play
a more effective role. In that com-
mittee they should be given enough
of responsibility as well as power so
that they may help the generals who
are at work and in service as also
the Ministry or the Ministries con-
cerned.

The hon. Prime Minister talked
about the Plan. We also want a Plan
bfit that should be a Victory Plan.
When Mr. Churchill was asked about
his war aims from time to time, as
also about his peace aims, he said his
aim was to win the war. That was
what inspired them. Let us win, That
is what we have got to think about.
By all means plan in crder to achieve
Victory and direct all your resources
‘o that end. But why do you have
this Planning Commission any longer?
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Even ordinarily it was useless and
now. it becomes much more useless;
indeed it can even be a nuisance.
Therefore, it is time for the Govern-
ment to begin to plan for a victory
and I hope the Government will take
concerted measures in that direction.
There is Pakistan, True, in recent

‘days and weeks the leaders of Pakis-

tan -have been behaving and talking
in a manner which is not helpful to
the progress and cause of world de-
mocracy. They have been behaving
and ftalking in a manner as to irritate
and incite and force us into wroag
positions. But it was not so long ago
that the Prime Minister of Pakistan
was good enough to offer the possi-
bility of forming a common defence
council for these two great countries.
We did not think it wise at that time
to give it proper consideration and
reach some kind of an agreement. I
do not say that the leaders of Pakis-
tan are today likely to repeat that
offer or to behave in a wise and sensi-
ble manner as could be expected by
persons having the memories of our
comradeship when we were all to-
gether in qur common Bharatha-
varsha. But at the same time,
sincere efforts will have to be made
from our side in order to make them
see reason and reach some kind of an
agreement so that the disputes bet-
ween us can come to be frozen and
we can at least have peace from that
side. It is very dangerous to have to
fight a war on two fronts. The Pakis-
tani leaders are trying to imitate the
Chinese and are trying to make hay
while we are in trouble.

We stand here as an opposition
party, and we have been sent here to
play the role of a responsible opposi-
tion in our parliamentary democracy.
The moment we give up this role, the
moment we follow the advice now so
suddenly tendered, for their own rea-
sons, by our friends of the communist
party, we cease to be a parliamen-
tary democracy. To them, to the com-
munists, parliamentary democracy
has no fascination. Therefore they
find it easy now, when it is so very
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convenient to them on this occasion,
to give us advice that we should not
say anything which is likely to upset
the peace of mind of the great men
on the other side. I cannot agree
with them. We are here to play our
role as an opposition, as a responsible
opposition, as a co-operative link in
our total democracy, a democracy in
which it should be possible for the
Government to gain from the critici-
sms that are made from time to time
by the opposition. It is true that some
of my brave friends within the Con-
gress have been trying to play quite
an inspiring role, in the recent past
in order to tune up their own party
and try to see that it lines up with
the people. But that is not enough. I
have had experiences of that role,
and I have known its limitations.
Therefore it is very necessary indeed
that there should be effective opposi-
tion in this country; and that opposi-
tional role we shall continue to play
now and serve the country.

But that does not mean that we do
not line up with all the rest of the
country in strengthening and in maxi-
mising the defence effort, in promot-
ing the national will of resistance
against aggression. We are with the
government, and we are with all the
other political parties which are sin-
cerely bent upon supporting this na-
tional effort. And it is there that I
wish to pay my tribute to the people
at large in this country. Indeed, I wish
to express my gratitude to them for
the spontaneous manner in which they
have shown the way to the leaders
ihemselves—leaders of all political
parties, including the leaders of the
ruling party. This is a national up-
surge, and I am glad that the Prime
Minister hasc recognised it as such
and has incorporated it in this reso-
lution. It is in tune with this national
upsurge that all of us have to behave
and conduct ourselves in the months
and years to come. And let us hope
that we shall deserve well of our
people and that the people would be
able to say that their leaders have
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behaved well indeed in this time of
crisis.

Shri U. N. Dhebar (Rajkot): In
the first place, Sir, let me thank you
for giving me this opportunity of
placing before the House my reaction
to the great crisis which is facing the
nation. I do not think that this House -
has ever been faced by, qr has met
under, such a crisis as it is today.

14-35 hrs.
[MR. DEPUTY-SPEAKER in the Chairl:

The problem is grave, and the moment
in our history is also grave. So much
is at stake which defies definition

Just now I was hearing my hon.
friend Shri Ranga speaking about the.
role of the opposition. I do not dis-
pute the fact that the opposition has
a role to play in a democratic
country even during crisis like
this. But that role has got to be
tempered with the knowledge tha:
everything that we say ultimately goes
out and can be exploited to the detri-
ment of the country. I am deeply sor-
ry, therefore, Sir, that an hon. Mem-
ber in this House should have risen to
cast a doubt upon the capacity of the
Prime Minister to give a lead to this
country in this hour of crisis. I do
not know what service he has render-
ed to his party, to this House or to
the country by questioning the capa-
city of the only person wiag is ‘he ral-
lving point of the national will and
determination today and who can con-
tinue to be the only person that can
inspire this country and lead it to the
final destination of complete victory.
If he was keen on victory—and he
spoke so much, eulogizing what hap-
pened in England—if he was keen on
victory, let him understand the les-
sons of Indian history. It was a frail
man who led us, and the Indian masses
reposed their confidence in their life-
time in one person, unshakably and for
ever. Ang in the history of this coun-
try we have found another man in
whom the masses of India have chosen
to place their confidence. I was sur-
prised that a responsible person, claim-
ing the right of an opposition leader,
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should on the eighteenth day of this
national crisis come up before the
House and claim to speak as a respon-
sible opposition leader, questioning the
very fulerum, the very pivot on which
this machine has to be built, the pivot
on which we have to rally the masses
- of the country ultimately to the final
victory. I do not doubt his right: 1
doubt his wisdom. And that is so not
only in relation to what he has said
about the Prime Minister, but that is
so in relation to everything that has
come from his mouth. I am sorry 1
have to speak in a manner that is
.foreign to me. But I would have fail-
ed in my duty to the country if I did
not do so. At this critical juncture
when we need unity, when we need a
symbol that expresses the unity of the
eountry, when we need hope, some-
body who symbolises the hope of this
country, I am sorry that anybody
should come up here apd try to weaken
the Prime Minister. There are occa-
sions and occasions; we have had our
differences, but there is a limit.

Another thing he said, and that has
hurt, I think, everybody in this coun-
try, is this. He said that our Panch-
sheel has gone. What is Panchsheel?
Panchsheel is not the monopoly of
India. Panchsheel is the need, if I
may say so, of all the countries in the
worlqd if the world is to survive. We
are today opposing China because it

_has violated Panchsheel. But when the
people in the world forget the first
response or reaction of the mad action
that China has plunged this country,
India, into—that is something which
can tomorrow result in a world will
flagration—I might tell my hon, friends
what will remain of the world will
be something which will have no rela-
tion to what we see today.

Only the other day, his leader was
in America, arguing with the Presi-
dent of the United States of America
proposing to him the abandonment of
the nuclear tests. What was the foun-
dation of his plea? The foundation of
the plea was not merely abandonment
of the use of nuclear weapons but
a new orientation of mind which is be-
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hind the nuclear weapons. But India
has to fight and India will fight, but
will fight from a different outlook from
the one which the imperialists have
fought in the past and from the one
from which China is fighting today.
It is a different king of fight for India.

Two questions were raised. We are
men of peace, What is this peace?
Did we believe that being men of
peace we are accustomed to surrender
and submit. In the whole history of
his life, the Prime Minister is one per-
son who has never surrendered at any
time on any occasion, We have learnt
these lessons at his feet and the feet
of his master who Has given his bles-
sings to him. Whether we believe in
non-violent opposition or whether we
believe in violent opposition, India is
one country which will not surrender
in the name of peace. Peace is not
a cloak for us to surrender. That les-
son is being reflected throughout the
country and on the battle field also.
The jawans who are fighting are im-
bued with one zeal and the people who
think they cannot go to the frontier
are also imbued with one zeal; and
that is to protect the honour of this
country and to reach ultimately that
destination, namely, the victory for
the cause of justice against might.

The battle that we are fighting is a
peculiar type of battle. My hon.
friend said we were unprepared. Yes;
partially so. This is the first time in
the history of Ingdia that we are fight-
ing around the Himalayan frontiers
against those who have an evil eye
on India. We were not prepared so
far, because the Himalayas were con-
sidered tqd be the bastion of India.
For the first time in our history, we
have been calleq upon to guard the
frontiers about 1,500 miles and it is’
not possible, I think, to expect the
Government of India to locate in every
place three of four battalions to guard
that frontier. We shall have to be
prepared for surprise attacks. We shall
have to. be prepared for some kind of
repetitions because it is in the nature
of things impossible for us to guard
all the 1,500 miles of the line on a
uniform basis.
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We are called upon for the first time
in our history to meet the chanllenge
of the most populated country itself
in the grip of a clique, most perfidi-
ous, most brutal and most ruthless.
1 sympathise with the people of China
also, It is poverty being driven to
fight poverty, simply because the men
at the helm of affairs think that it is
necessary in the interests of their
ideological expansion to lead them into
a fight. With violence as its creed.
as the. Prime Minister just now said,
to attain its so-called classless society,
China has come out with a challenge.

The first thing is to realise the ob-
jectives behind this aggression. China
is not likely to place all its cards
before the world because it does not
suit it. But we have a duty to find
out what is the real intention of
China. Whatever it maybe it is no
exaggeration to say that it is a limit-
ed war but yet a war. Let us not be
under any complacent belief that they
are thinking in terms of seizing a few
hundred square miles of area, If I
am not speculating, it is first of all to
establish a pincer around three buffer
States, Nepal, Bhutan ang Sikkim, and
at any convenient moment, to march
into them ag they marched into Tibet.
Let the people of Nepal also under-
stand this.

Let me read to this House the words
in the treaty of 1954 which are again
and again being repeated in their con-
versations by them to the rulers of
Nepal, Bhutan and Sikkim: “Tibet
should enjoy regional utonomy and
the Chinese Central Government
would not interfere with its political
institutions and internal administra-
tion. China would recognise and main-
tain Dalai Lama’s position.” These
are the very words. And today, this
is the objective. It is the second stage
in their long-term plan to spread
a totalitarian type of dictatorship
with the object of establishing
communism. I have no doubt in
my mind about that. It may
not be the communism of a certain
type, but China really believes in the
inevitability of war and therefore

NOVEMBER 8, 1962

Proclamation of 168
Emergency and Aggression
by China

China will go ahead. This is the
second stage of their campaign.

Then, the second objective is to
humiliate India in t! eyes of the
South-East Asian cot;tries. They
want to isoiate India.” The third ob-
jective-is to dislocate the Indian eco-
nomy so that there will be economic
unrest in India and would provide.a
flourishing ground for their friends
here in this country. And there do
exist friends even in spite of what my
hon. friend Shri H. N. Mukerjee has
said—I do not question the bona fides
of Shri H N. Mukerjee himself. In
the communist party, there are people
who believe that ultimately national-
ism or no nationalism, their party’s
interests lie with China and not with
India. We must think in terms of
basing our policies, both military
strategy and politica] policies, to com-
bat not the present danger on'v, but
the danger that is likely to develop.
There is no reason to believe that the
thrust on the left shoulder of India
will go only skin deep; it may pene-
trate up to the heart of India. Simi-
larly, there is no reason to belicve
that not only we may not be political-
ly isolated from the south-east Asiatic
countries, but a stage may come when
they may be put up against us. There
is no reason to believe that in the
midst of operations and even after the
operations, a stage may not come when
they may not flame up the little or
the big difficulties from which the
masses of India will be suffering and
incite them to discontent and unrest.
Our policies, therefore, must take into
account not only what is happening
on NEFA border or Ladakh border,
but this long-term possible objectives
of China.

Reading the resolution of the com-
munist party in that light, I think the
communist party should do well along
with this resolution to‘make its atti-
tude clear on the question of strikes.
INTUC has already passed a resolu-
tion, but AITUC has still to pass a
resolution agreeing to undertake no
strikes whatsoever during the period
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of this conflict and not only during
the period, but thereafter for some-
time,

Secondly, what is necessary in my
opinion is, so far as the communist
party is concerned, they should not
exploit the question of price-line.
Today the Planning Minister was
replying to the question about the
Mahalanobis Committee’s report. 1
have no objection if the Planning
Minister wants to publish it. But we
are living in a moment when all that
is published is not merely confined to
India, but it ultimately goes to our
enemy and he exploits it. We should
be on guard even when we speak in
this House or when we publish any-
thing; we have to be on guard that
the enemy may not have an opportu-
nity to exploit it. I do not want to
stand in the way of his right to plead
before the House and outside regard-
ing the question of price-line and so
on. But let it not take the character
of an agitation. India cannot afford
any agitation either on political or on
economic grounds at this moment.

The next question, in my opinion,
on which we have to be clear is the
question of resources, both for the
purpose of fighting on the front and to
sustain our economy. I have no plan
at the mement ready. But I feel that
a stage has come when the Govern-
ment of India should think about the
character or pattern of spending at the
governmental level and curtail all
kinds of expenditure which is not
warranted at the present moment.

Dr. M. S. Aney
hear!

(Nagpur): Hear,

Shri U, N. Dhebar: I have carefully

" gone through the proceedings of the
Wational Development Coumcil and I
have no doubt they have takén a big
step in that direction. But this House
may ;have suggestions to offer and we
will be grateful to the Prime Minister
if he will give us an opportunity to
discuss where the governmental spend-
ing can be cut. There are many a
department in the Government which
we can afford {o suspend at this
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moment. They are not so very neces-
sary. In other departments also, there
are many conveniences which you can
afford to take away at the moment.
I have in mind the convenience of
jeeps in the community development
blocks I think in 3,000 blocks, there
must be at least about 6,000 jeeps. The
first sacrifice the commumity develop-
ment department can afford to make is
the ‘sacrifice of the 6,000 jeeps. I
have got plenty of suggestions
to make, but I do not want to
side-track the debate at the moment
on that issue. I would only urge on
the Prime Minister to give us an
opportunity, if he thinks it otherwise
fit, to discuss this important matter.

It is so very necessary to think
about the pattern of national spending.
1 toured during the last 15 days in my
part of the country. I had been to
Orissa and to Hyderabad. I do not
know what difference we fing in the
life of Delhi, between what it was on
20th October and what it is today on
8th November. Delhi is functioning
to day as if it is the privilege
of Delhi to continue to function
as ever. It is very necessary, in my
opinion that, if we have to create a
climate of earnestness—the people are
in earnest and they are ready to
respond to any decision Government
may take—if we have to create that
climate of earnestness and keep before
the people the sacrifices the broad
masses of the country are making and
our jawans are making on the front,
then this demonstrational aspect of
the country’s life also requires to be
considered.

We also must think of reviewing
our relations with the three border
States of Nepal, Bhutan and Sikkim
and with the south-east Asiatic coun-
tries also. If there are any mistakes
or misunderstandings, thig is the time
when we should make an effort. We
have got so many men in India who
possess that stature and personality and
who would be prepared to go out and
remove those misunderstandings and
see how those mistakes can be
remedied.
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There are one or two things which
require to be understood. We are
fighting a long-term war; maybe a
limited war, but it is going to be a
long-term war. Peace-time economy
cannot function during a period of
crisis like this and deliberate steps
will have to be taken to reorient that
peace-time economy, so that without
any great difficulty, our country can
go over to war-time economy. In that
connection, I would request the Prime
Minister to comsider several sugges-
tions made by Vinobaji. I know
basically his approach is different, but
two of the suggestions that he has
made are, in my opinion, so very
relevant, whether it is a non-violent
struggle or a violent struggle.

One suggestion is to create in the
leadership at thé village level the
responsibility for looking after .the
employment and the livelihood of the
people in that village. That means
not only a self-sufficient village but a
responsible village responsible for
providing employment and responsible
for providing the wherewithals of
livelihood to the poorer and weaker
sections in that village.

15 hrs,

The other suggestion that he has
made is a gsuggestion about Shanti
Sena. We shall not be able to fight
on two fronts. Here is the old
Gandhian approach. Let us not feel
that that approach has no relevance
in the present context. I am sure
these two suggestions would be con-
sidered, contacts established with
Vinobhaji and schemes and plans
formulated so that it may be possible
to utilise his great influence with the
masses of India in the cause of sustain-
ing rural economy and the cause of
maintaining rural peace.

Finally, so far as some of us are
concerned, we have always been
thinking in terms of peace and non-
violence, And, some of us would ljke,
even in the midst of this crisis, that
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the governing sentiment of the country
may still remain to be the same, a
peaceful approach, a non-violent
approach. That does not mean that
the step taken by the Government of
India in giving a call to the country, .
the step taken by the Prime Minister
in giving a call to the country to
mobilise all their c¢nergies for a suc-
cessful struggle to throw out the
enemy from the country is not right.

Sir, in lending my support I can
assure him that, whether the people
believe in non-violence or any other
philosophy, the whole country is
behind him in this great effort, for the
whole nation. has already given its
verdict that the Chinese must be
thrown out from thig land. I am sure
that nobody who styles himself an
Indian will ever bend his knee before
a foreign power or hold his hand in
salute to a foreign power. We are
a generation which has been baptised
with struggle from birth. We hope
we shall live down to the last day
fighting so  that |India’s freedom,
India’s liberty and India’s integrity
are passed on to our future genefation
intact as we received them in 1947.

o Tifaw T (FFAYR) : IW-
EqeT REISY, WG OF g9 FUG ATl FT
Py @ 98T O% g9 @ HTE EE
AR qg™ WA St F arw § & g
T g 3T 39 F 99 § 1 9 qOeT
I AT G W Y AT gATE TG
TF gfagrfes aaaa ¢ | § @Y 987 a%
wg & fau da g 5 dar awdw o
T W AT TE F AT 9 AR
T AW { @IT Y WEAT 7 #;T
A FW 4 99 qug 1 ag) faer
JET @A fF g™ IR W ST &
&R ® faw wr &

= @0 ATo HFA A A ATATSY
T Y WX A A I F ET HT a0
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fFaT & | 9T SH gWYA W g% W
AT f&AT S ATI Y AT eAHgEF
AT WIMEY | OF A9 A I I
WO ¥ FF I § g7 FT qHET TG
X TF 9 T | IR I AT
# g1 f5 99 F Afesw Iz T N,
T A g ¥ 3T 7T &7 AT H @R
fr am v vt @ & fr 99 3 T
FaX s T @ o fa amard
= F A A Ok AW 3 feafe &
TR F arg ot Y gEel o) S FT I
I F FT ifesw § 7@ qrarg § w1
for T F7 Ry 1 AW W@ R
I FT qF § TAT A & A w4 A 5|
A oA At A AT §
MR fos 7 gfee gham wesr o)
TN AR QLI Mg F
Tua ft 3@ a9 ¥ F74T fFar an ag @R
R} T oaE W s @ 3.
T #1 sfog A8 @ € afed @
e [ &1 foww Far o
JHAT R | FWWT & UF a1 FgAT T8
g fF 9 ¥ a9de F arasE YS9 &
A T AT § I X g8 31 A<
@ gRi |

IS T AW F A @ A gR
Iq™ TN & gEEERIT ¥ qHYE AT
%l%’ﬁﬁﬂ'ﬂﬂ'ﬁﬁﬁﬁﬂ?ﬁwﬂq
ﬁwﬁwma}tmmﬁ*ﬁﬁ@
forgrs = forem & 1 @I A< Y wOHT
P & I §rry ¥ W Hiom w3
FARA o= o A7 @ @AY wg
TF o MIFTTATANT o9 F
favg @ | wafow & g s & fr
@ W g ¥ aga q@w @ D
AETGFT & )

A T F A S FY I e
¥ G Tt A deE AT e g
ot AT AT ¥ 3w A1 *9r g7 I
2 faar & 1 9w oF dT faer @
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S FaT TR W A G wrw wE
AT I qR FER § G957 @aqv g |
4 TW HR F [qrafaar sF 1) 7
smafal & 1 ¥ off gy wuw fagrt
TR 32 g T I fagrt A 35 aa
T & 1 TS F7 6 AR Rt
TR A TR G A | IR e
Tt S T A A @ A
AR W ¥ ft I rgfa faen
47 | TR 39 I Ig a9 g I ATy
T | TATEATS ST AT FY 2 F
forer ST #1 THfa } @ § A W A
# afxfeaft ¥ o gor s o o
FHAT & | T A FaTECNT St g
I /A T G Ay g WA AT Ay
& TH FO IR F afaw
A TATETTHE A qrfe & grged
¥ SR o a@ fafer am w2
IR I F A7 aerse N afer
g wepfa & faez &1 A9 gum
BT 1 %g q 7l A4rd 1w ¥ ww
aFfa & g¥avy ¥ § oF ey av faamdt
Elﬂmmmmmw
TR AN @ T g
wqu sfew § 0P qwerw W oag
I F aaen § e o A et g
W W el g [ F Ay @ A
AR AT g, A R o Ay ¥
g 7 &9 o) AW A G w7 Fey
OF [ F qwe ¥ et qat dw oA
fadw fFar & 1 sunmw wEw, &
sfogre &1 oF e A fawndt g 0 &
FEN N § g aw shre
AA-TaTEAE iRt &1 sfeEw g
AT A, WY G, ¥
mmm%m%ﬁma:ag
YA faegw agma g 1 F 9w ¥
fogw mgn g 7w aw qura
A §F SFI A a7 =nfey f oy
T oo A avad @ wrer any
T & g o et 3 f gu 8, v
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[=r0 iifa= gr]

3 F FIF K ASEE &l | A
e, o &%, 7 3§ @@y ¥ aga
gAY wETE @ & 1 F9 it amw
¥ frden fran @ f & sfogm@ 1 & et
a7 et w@r § | 99 7F WG #
SET FT FFEY g, I 937 T T@qI-
HY SIAT W | 99 § 98 3§ QW
9T HATHAY g1 EXF § FTILE FT JX
FTEIE FT TURAET AT IST WTLT &1
AT 9T | 59 F1 gt fear qofady
TR WG T arfearEr sfaat 3
I F R A FT ATHFAT gAT AR
Y sfoEe & gveew § o O gl €
I ¥ S gT 3-Faw g sfagw
¥ & 7, afew g7 & sfoee ¥t 7
1 fag gt - faseae @t shaex
TEY, g F AT 4T

I F AR FoUTA FT WA AT
AR 98 OF q99T a1 § 5 dewe
FET F A GIAT T37 A SF &I
FE F AT HIAT Fe a1 7 faang F3A0
ST | 99 F q1€ TF [T g WY AT
FN@IWAIT TP, 93 T 3
¥ o 9% | I & qE qEAEET F
FTFA EAT | AEATL FT ST A 39
2 FT IS F T AT | T AENT
7 wapaT 1 Afg F faira § goar a@w
T | 6T W9 g% 97 AW fsye F
WA 99 & 33 frar =\ H gw e
g, AfFT 39 F OF a9 a3 § 3w A
§ FTIW AT AT g 1 AT ST F
Iqa H g AAA F favg 20 ¥
2% TF AT I3 FFAT | AT T
3 ag g3 frar o7 =7 3 ¥ oA
F TTETHT | Te gH AATRAT qF
i < &, afe g 7 dar g e
F YO FET QAT T30 @, 39 A
AT &1 B o § 1 R ant &
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sfage § oY w@wsa-aw g # gfe-
=T g E, @ e &I

9 ¥ gATT 2Q00 I FT TrT
/R 78 ¥ W= g5 WY
sfagra qreft & f6 gare S A & @
Y F7E 9% T g2 | sl FT #
W W F W T AT quee fear
T g 9w ¥ oar, fm § fm oA
qrEEY & &1 HEET & |
BT A U g AN ATF w&wm
F fau woe fFm ) 5am A S A
gL g fazaraaTa fFar | 99 3 gErd
9§ gu Wier § AR 0E e
Gfaerfas® s #1 2

IS A9 FHATET ATIA HT @&HTT
FH F GAR AL & 99§ A FT
ATST JoT &, & 7 FE AT TW FaA § Fq
2 5 WX 99 1 GFWET AT ST
T 2, A g W I ST Ad F
ATfET | G THIA, AETATRE, qRTON
T FT wfE F AEELET HR Sam
FT ARG & 97 & &7 § Ioor@ AAT ¢ |
W F1 AT A1feu fF g7 a7 W dwarea
AT EFR TG § W) g W J
AFEYET HR AT &1 A9 W H
T AR € )

T S TR FE A 9 9,
@ g S F fgETeaT sdeT 7 7
FR FIG G | @ A% fgeaq F
T E, TR OA OF TAN A FFgw F
fasaa o 9 #1 wfadey &F F77
oo | & 39 1 &= el A @IE
9 fasad X 37 #1 wmfawer @E
forar @, @@ Y F 7 39 w1 fadw fran
91 | fosma o Afl F1 wivwe @
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F a1z 9 foassg & oM @ THR &
STEgIT G AT q@E I G F afeat
agré A, g gAA F s A A
a7 | 99 & qI A9 7 g 9T T
syagre fean, 39 1 o g SviE A8
o | 9 919 I AW &R & fa=e w4
g9 gHET § ¥ 3w W ¥
Tegafd, ToE 919, F W A9 T
At g, s fF oF famraie ®)
gL JAfw § | SR 98 "9 s
fer & 5 for fossm & &7 gQ
WY TIAT FT U UF o UF faT
qFFT TR FT I T4 QIO

¥ & f67 ag FgAT T g
f& a9 aXF F AR [ FT GWET
o & HI T JA, s SEgTe,
+1 T 2 T TG I &1 TG AN
qrE F a@ § fF e g que
FAY SragTArTE ot @39 At § | 4R
qu fazar¥ & f it sufsr cac=ar ¥ 49
# gaEm A S T afeg g w8
S e ¥ A9 § g @ a9rd § oA
T FT WA | 39 999 § FF &€ |
2 1 ag uF @rnfas g 1 18Y IR
2838 A e F Y I wwA "wE
TG AT | IF F g A, AfFT o H
I 1 gRAT 937 | qF famw g R

dfsa <t & Age § oy § g7 o9 wR
AT F gEr AR

gfsq ot 7 S yeard It
&, ¥ 3T FT LT § T FTE |

Shri U. M. Trivedi: Mr. Deputy-
Speaker, I have very consciously and
carefully read the resolutions moved
by .the Prime Minister. I have felt in
al] humbleness that something is mis-
sing from these resolutions. There-
fore, T feel that what has been drop-
ped out of this resolution, inadver-
tently probably, is being supplied by
my amendment.
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It is really a very strange thing for
us that our government has found
itself unprepared. Our Prime Minister
did not like the idea of admitting un-
preparedness. Opinions may differ
but for the last five years this aggres-
sion against us, which Pandit
Jawaharlal Nehru was pleaseq to call
misbehaviour in the beginning, aggres-
sion at some later stage and now he
is pleased to call invasion, has been
in progress. Knowing all these things
and knowing the unpredictability of
the Chinese nature, if we have not
prepared ourselves for all these five
years, I do not think that anything
more can be said about this; I certain-
ly do say that it is unpreparedness.

Our kindness, our goodness, our
humanitarian outlook, our desire to be
peace-loving—we have always been
peace-loving—has been interpreted as
the manifestation of our weakness
and those who believe only in brute
force have come down as tyrants of
the old upon us, as wolves upon us.
Upon whom? Upon a people who
admittedly, all over the world, except
for Pakistan, are known as a peace-
loving nation. It is upon them that
these aggressors have come down.

Although our Prime Minister has
made several mistakes, I shall not
recapitulate them. We have agreed
to forget our differences and finding
faults, one way or the other. Just
recapitulating them cannot put us in
the solid position and solid front when
we want to fight against the aggres-
sors. However, the fact cannot be for-
gotten that what our Prime Minister
has called misbehaviour in the begin-
ning has now become an invasion.
That cannot be forgotten, and it shall
not be possible for us to continue to
play only a defensive game. We will
have to hit back and hit hard and
thrash the enemy relentlessly and
mercilessly before we can drive him
out from the sacred soil of our
country.
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It appears that at the back of our
mind we are still having a feeling
that some sort of an amicable settle-
ment by negotiations with China will
come as a miracle and save us from
all that war brings in its wake. None
of us likes war, yet we cannot be
complacent on that account. We ean-
not always go on thinking in these
terms, namely, that negotiations will
come through. They may come and
you may welcome them when they do
come, but for Gdd’s sake do not exert
yourself in the direction of these
negotiations. Exert yourself to drive
out the'invaders and the intruders of
our land. Drive them out. We do not
want any piece of their land but put
them where they belong to. That
would be enough for them. Negotia-
tions will come then and there will
be honourable negotiations. Nobody
will stand in the way of negotiations
but the negotiations must be the
negotiations of the bahadur, that is, of
the brave and not the negotiations of
the weak. It should be the negotia-
tion of the shoorveer and not the
negotiation of the coward. I submit
that it is high time that we gave up
this feeling. We will get ample oppor-
tunity to negotiate after the Chinese
have been driven out from our sacred
soil.

The atrocity of this invasion is all
the more apparent when we remem-
ber that we were the one and the only
friendly nation so far as China was
concerned. We took up China's cause.
We always pressed for it. Chou En-lai
came here and we set up a mass
hysteria. We welcomed him as we
welcomed none else. We went about
setting up clubs and societies. We set
up the India-China Cultural Society
and we had all along the saying
“Hindi Chini Bhai Bhai”. All the time
when this bhai-bhai business was
being carried on by us the man was
manoeuvring to stab us in the back. It
was during that period that he did
stab us in the back.
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We have been carrying on g solitary
fight in the United Nations to get
China recognised and to get it into
the organisation. This friend who was
thus treated with love and respect by
us always has turned out to be our
deadliest foe. . Nobody has ever tried
to invade us in this manner com.ng
across the Himalayas from where no-
body ever dared to come and unpro-
voked at that.

This morning I was reading a book]
which had a quotation from Pandit
Jawaharlal Nehru. He says about the
Himalayas:

“The Himalayas are not only
near to us but also very dear; for
they have always been part of our
history and tradition, our thinking
and our poetry; our worship and
our devotion and mythologically
the abode of our gods.”

It is these Himalays that have been
transgressed upon by the Chinese and
it is these Chinese whom we want to
throw back. It is therefore meet and
proper for us to consider only in these
terms, namely, that those people who
have committed this defilement of the
Himalayas and who have polluted the
sanctity of our country by trodding
upon it as murderers have got to be
driven out before we think of talking
with them.

I do not know how the change
occurred in our hon. Prime Minister.
We do remember that when he went
over to Italy he refused to shake
hands with Mussolini only on the
ground that Mussolini’s hands were
full of blood—blood was on hisj hands.
Yet, I do not know why the same
sentiments did not strike him and
deter him from shaking hands with
Chou En-lai. Mistakes do occur but
some of the mistakes are such that
they cannot be easily forgotten. When
I repeat this I do say that I do not say
this with any desire at criticism.
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1 and my Party have determined to
offer its full co-operation to the Gov-
ernment in this struggle but we must
not forget the wrongs that we have
done and the mistakes that we have
committed. My hon. friend, Seth
Govind Das was bold enough to admit
and say on the floor of.the House that
we did commit a Himalayan blunder
when we allowed this Chinese monster
to capture the Tibetans and to commit
the genocide of the giant Khampas.
None of us have seen the Khampas
but those of us who have seen them
know that to kill them was a great
task for the Chinese. One Khampa,
of massive hands, was able to kill
90 Chinese. These people killed
him outright and destroyed him com-
pletely. from the soil of Tibet. We
could show our anger about Algeria
but we did not show sufficient anger
when Tibet was subjugated and was
liquidated. However, we must forget
this. '

The country is solidly standing
‘behind Pandit Jawaharlal Nehru. We
have divided on many points. We do
not see eve to eve, from group to
group, party to party and State to
State. The fissures of State against
Sta‘e, language against language, reli-
gion against religion, caste against
caste. class azainst class and leanings
towards money grabbing, power seek-
ing. nepctism and the obnoxious cor-
ruption have been our banes. Yet,
this invasion on our territory has
enthused us to fight as one man and
throw all differences deep down the
well. Of course, I must say, the
credit for this enthusiasm and for
this oneness and singularity does not
go to the Government but it goes to
the people at large. It is the people
who have rallied round, who have
forgotten the differences, who have
felt  the oneness, who have felt the
upsurge and who are now standing
‘shoulder to shoulder to fight and
throw back the Chinese. A great
fellow-feeling arising from common
culture and heritage has suddenly
catapulted the nation to a sense of res-
ponsibility and the urgent desire to
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has fettered the nation into one solid
whole.

Our dissensions were thus merely
superficial except that petty leaders
thought in terms divisive. People are
one and were one at all times. There
was nothing wrong with the people
except that they were being led in
six different directions at once, The
imminent danger and the emergency
have wiped out those feelings and the
nation stands today as one man to
fight the unholy invasion in our sacred
territory.

But, with all that; we have still to
face one factor amidst us. This has
been referred to by Shri Ranga. This
has been referred to by Shri U. N.
Dhebar ang Dr. Govind Das. This
disturbing factor is the new interna-
tional cult of communism. It has also
got its tentacles in our country. The
Russian paper Pravda has called upon
the so-called progressive, meaning
communist. elements to support the
Chinese offer of negotiation. Who is
Pravda to dictate these terms? What
are the progressive groups that are
there? May I ask my friends who
believe in this international picture,
have they not received a jolt? Have
they not vet realised that their sense
of communism and their sense of
internationalism is incompatible with
Indian nationalism and with patriotism
to the country? The Communist party
and the fellow travellers do not seem
to realise that patriotism and love of
one’s own country are really incom-
patible with the conception of a foreign
land being one’s fatherland. and parti-
cularly that fatherland which is out to
destroy our kith and kin and which
has already succeeded in destroying a
very large number of our young men
at the front. With them, do we shake
hands?

The Communist party always pro-
claims itself to be a party of the poor,
and the Jawans are not poor. There
is no feeling for the Jawans. Thev
talk in terms of liberation. Whose
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liberation? I am not a slave. Nobody,
none in my country is a slave. From
whom do I seek liberation? I am
already liberated. I am {free. I do
not want- any further liberation. God
save me from those liberators. It is in
this perspective that we should try to
remember and not forget in the
future, who are our friends and who
are not.

Shri U. N. Dhebar, in his remarks
about Shri Ranga, said that we should
be very careful in the choice of our
words, partciularly in these days. I
agree with him. But, 1 request him
to carry his advice to the Prime
Minister. He should be equally care-
ful about the choice of his words. It
might be very true that Swami
Rameshwairanand may not be a very
intelligent person. The Prime Minister
is an intelligent person, is a very big
man, is a great man. But, I would
request him not to lose temper about
Swami Rameshwaranand. He is a
very simple man. He is an honest
man. He is a great patriot. I would
request that this should not be done
again. (Interruption).

Dr. Nkrumah, President of Ghana,
in writing to Mr. MacMillan, Prime
Minister of England, says—Dr.
Nkrumah is a person who was very
recently visited by our Prime Minister
—he says: “What has distressed me is
your statement that the British Gov-
ernment would give India every help.”
Why should this statement of Mr.
MacMillan distress Dr. Nkrumah? He
is in the Commonwealth. We are in
the Commonwealth. Our Prime Min-
ister is in good terms with him and
he wants to talk with us as if he is
our friend. We feel friendly with
him. Help given by one friend to
andther friend should distress another
friend? Is that logic? Is it a thing
which is expected from such a man?
We must become very cautious about
who are our friends. It is a very
serious utterance coming from this
so-called friend.
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Then, there is Khwaja Nazimuddin
who comes forward with the threat
that we must accept his four condi-’
tions: (i) hold a plebiscite in Kash-
mis, (ii) remove our forces and put
Kashmir in charge of United Nations
forces, (iii) stop the imaginary perse-
cution of the Mohammedans in India
and (iv) stop other imaginary evic-
tions of Muslims from India. Why
does this man still go on talking like
this? Shri Ranga, with all his wisdom
wants to tell us that we must try to
remove our differences with Pakistan.
With whom can we remove differ-
ences? Are there differences? Where
are the differences? We are just like
a lamb. We have not done anything.
But, the wolf says. you are spoiling
the water although the water is com-
ing from that side to this side. From
this Pakistan, what do we expect? Let
us have friendship with those who
have extended friendship to us, whose
hands are there to shake with us. The
Dawn of Pakistan reports in its issue
of 4th November, 1962 that large-scale
shipments of armaments from Russia,
Czechoslovakia and other communist
powers have been arriving in China. I
do not believe the Dawn. 1 never
believe in that paper knowing that it
writes falsehood so far as India is
concerned. We need not believe the
Dawn. But, what hits me is the bold
headlines given to this news which
appears to gladden the heart of Dawn.
We must not forget our relations with
Pakistan all along, born of hatred and
enmity, call it whichever way you
like: always holding out enmity again-
st us always preaching enmity against
the Hindus, driving them out and here
we are in a majority. T will say that
we must a’ways be careful about those
who cannot =ee eye to eye in this
matter. Recent history would clear-
lv indicate where we stand wis-a-vis
Pakistan and its relations with China.

We are only thankful to America that
with the way it has manoeuvred to
keep military stations in Palzistan,
Pakistan dare not do any harm.

-
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The question, therefore, for us to
consider is who will give us support,
moral, diplomatic and material. Our
Prime Minister, in the Resolutions, has
asked for moral and material support.
I said diplomatic support also is neces-
sary in this world. Non-aligned
people have already shown us our
place and clearly indicated how they
stand in relation to wus. Russia is
apathetic to us and decidedly sympa-
thetic with China. Pakistan has been
and is openly hostilee Ghana and
Indonesia have given their own indi-
cation. The Prime Minister has con-
veyed to us that he is thankful to
President Nasser for what he has done,
We on this side and the public in
general do not feel the same way
about President Nasser. We wanted
stronger words from President Nasser
in our help. However, if the Prime
Minister so feels, let him feel that
way. We endorse his views for the
present and we will watch things.
With all the provocations that we gave
to the United Kingdom by our petty
differences with it on the question of
Goa, Nagaland, SEATO, Katanga,
Central America, the Suez etc., it has
clearly put all those things in oblivion.
Thus, the spontaneous helps rendered
by the UK. and bv the United States
of America and all other friendly
nations including France and Germany
are heartening pieces of news.

The resolution of the Prime Minister
really expresses the sense of gratitude
felt by the whole nation. My amend-
ment merely expresses a further
desire of the country that these bonds
of friendship be continued. I may
read out my amendment at this stage.
It is very simple. I do not know
whether the Prime Minister will agree
to accept it. It is in the following
terms:

“That at the end of the fourth
paragraph of the resolution, the
following be added, namely: —

‘and believes that the same
graceful sympathv and cc-opera-
tion will continue till the aim of
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India of driving out the Chinese
has been achieved.".”

I do hope that the help that these
nations have extended to us would
grow in volume and will increase in
capacity, and will continue for all
such times to come till we have
achieved the aim of driving out the
invader.

Britain has clearly put all those-
differences into oblivion, and the-
spontaneous helps rendered by the
United Kingdom and by the U.S.A.
and all other friendly nations includ-
ing France and Germany are hearten-
ing pieces of news.

We are in the British Common-
wea.th, and today we have to accept
the wisdom of remaining in the Com-
monwealth, and that in the United
Kingdom a great fellowship of nations
has suddenly stirred the United King-
dom to a sense of responsibility for the
security and freedom of one of its-
members. .

Our Prime Minister, on the occasion
of the reception given to Mr. Makarios,
President of Cyprus has asserted that
he rules out the possibility of nego-
tiations with the Chine<e as long as
they are in aggressive occupation. I
think I understand him rightly when
he says that there shall not be any
negotiations till that aim has been
achieved. When he says this and
means that he shall refusz to nego-
tiate. in other words, it means that the
nation chall refuse to negstiate till the -
Chinese have been put behind the
McMahon line in the NEFA and
behind the recognised borders in
Ladakh also as recognised by law and
history,

However great the initial mistakes
might have heen—and as I snaid
before, thev cannot now he remedied;
no useful ourpose can be served by
me or by anybodv else hv recapitulat-
ing all of them or any of them before
the House—vet it will not be safe to
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disregard them or to ignore the lesson
-which these lapses have taught us.

My party and myself have spared
no words on all occasions about the
-seriousness of the situation; and un-
equivocal language has already been
used by me on several occasions that
on this particular issue we can have
no truck with the Communist Party
.or the fellow-travellers. It is good
that Shri Krishna Menon has chosen
to walk out of the Cabinet, which
ought to have been done much earlier.
The unpreparedness in which we have
been caught has cost us much life and
much money, and it has hurt our
pride and prestige. We have the
‘whole unhappy episode commencing
from the end of July, 1962 and going
up to the 4th November, 1962, of
cabbit-fashion complacency and idiotic
unpreparedness, a very sad commen-
tary on our right to rule ourselves. I
am told that we have been making
tubs, bath-tubs and coffee percolators
in our Defence ordnance factories
when we ought to have been improv-
ing our mortars and rifles.

The whole nation has arisen with a
singleness of purpose to drive out the
Chinese; yet, it saddens my heart to
tell you that the day before yesterday
when I passed by the recruiting office,
I found more than two thousand young
men awaiting their turn to be examin-
ed by the recruiting officer, and some
of them were so waiting since 5 a.m.
in the morning. Such a callous beha-
viour, and particularly, at this junc-
ture calls for very strong action
against the offending officer or officers
concerned, and any Minister who tole-
rates this or has tolerated it deserves
the strongest condemnation in the
strongest language from us.

May I make one suggestion here
that recruitment must be carried out
on a large-scale and trained officers
or people chosen from amongst even
the Members of Parliament be sent
out to the villages, and daily recruit-
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ment of not less than 500 should be
imposed as a minimum quota for
recruitment upon such recruiting offi-
cers or persons, and this task must be
undertaken in the villages rather than
in the cities, to guard against the infil-
tration of personnel of questionable
loyalty?

I say so because I cannot forget
what Mr. Kumaramangalam, a com-
munist leader has said, as reported in
The Statesman of the 5th November,
1962, namely that:

“The defence production and
mobilisation efforts would be
hampereqd if Communists were not
included in the various committees
formed to organise the country’s
defence.”.

Who is this man to threaten us like
this? Are we going to tolerate this
threat that comes from Mr. Kumara-
mangalam? May I, Sir, in all serious-
ness, ask Government what delays the
Government from taking action against
persons who make such utterances
and publish them to the detriment of
the nation’s effort and virtually
threaten to sabotage the country’s
efforts to drive out the aggressors.

As one very fond of democratic
rule, rather enamoured of democracy
of the parliamentary type, I never
agreed, and even today do not agree
that in peace-times we can have an
act like the Preventive Detention Act.
But, in this eventuality and in this
emergency, I will call upon the Gov-
ernment not to hesitate in doing its
duty by the nation without any consi-
deration of personalities.

Finally, I would like to say a few
more things before I resume my seat.
Decency, dignity and self-respect re-
quire that we negotiate only after the
barbarians are driven out from the
soil, and, therefore, again, I respect-
fully commend my amendment to the
House. My amendment is in the fol-
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lowing terms, and each ome of us has
felt the same thing, namely:

“and to refuse to negotiate
any terms with the aggressor till
this end has been achieved.”.

So, I commend this amendment for
the acceptance of the House.

The Assam Rifles and the Central
Reserve Police are included in the
Armed Forces of the Union, as defined
in the Constitution of India. The pre-
sent strength of the Central Reserve
Police is likely to give a whole divi-
sion to the Army. I had thought of
conveying my ideas to the hon. Min-
ister of Home Affairs, Shri Lal
Bahadur Shastri, when he was expect-
ed at Neemuch on the 31st of last
month, but he could not come, and,
therefore, I have not met him. I had
intended then to convey to him my
whole project. However, I shall take
the opportunity of meeting him and
conveying to him more and better in-
formation about the Central Reserve
Police,

We have not yet taken up the issue
before us in all seriousness, and the
full gravity of the situation has not
dawned upon us. Let‘us give up all
thoughts of the calamity suddenly
coming to an end by the benevolent
Mr. Chou En-lai offering to cry a halt
at the places to which he has already
advanced. This miracle is not desir-
able even if it happens, and the nation
must be prepared for a long-drawn-
out war. The civil defences must be
immediately organised. The striking
distance to Chandigarh and Delhi from
Chusul must be visualised. The un-
predictability of the Chinese mind
must be digested, the enmity of
Pakistan must not be forgotten, and
the distance from which we are likely
to get our help must be kept in view,
and the nation’s machinery be geared
accordingly.

Let me repeat that T have purposely
refrained from enumerating the vari-
ous blunders committed by Govern-
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ment, and I do not want to dwell upon
them. Let us now forget our differ-
ences, and in doing so, let us not for-
get to thark those friends who have
rushed to our help in our hour of need.
We express our deep sense of grati-
tude and our thanks for this act of
kindness. Let us not also forget our
jawans who have 1laid down their
lives.

In conclusion, I would say one last
sentence. On behalf of my party, I
assure the Government that every
effort which the Government wants
my party to put in for the successful
termination of the hostilities against
China will be made by my party
jointly and severally by each one of
the Members, and it will not consi-
der any effort too great to secure the
victory of our nation against the dark
forces of invasion from China.

Shri Frank Anthony (Nominated—
Anglo-Indians): Mr. Deputy-Speaker
Sir, we have met today as represen-
tatives of a nation in arms. Inevit-
ably, understandably, every right-
thinking Indian has been deeply mov-
ed by China’s cynical and wanton ag-
gression on India. And yet. how-
ever strong the urge may be in each
one of us to speak with indignation
or even with anger, we have to try
and remember our capacity in this
House and we have to try, therefore,
to speak with restraint and a sense of
responsibility.

As speaker after speaker has em-
phasised, we are facing an enemy that
is not only unprincipled but, we have
also to remember, tough and resource-
ful, an enemy that has been hardened
in war, an enemy that is ruthless and
barbarous in that ruthlessness. The
Prime Minister has rightly underlined
that this is going to be a protracted
war when our stamina and our charac-
ter as a nation, and indeed our stamina
and character as individuals, will
be put to the uttermost test.
I agree with the Prime Minister
that however ghastly the con=-
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sequences of this war may be—and
the consequences of any war must be
ghastly—in the final analysis history
may record that it was in a way a
good thing that India went through
the tempering furnace of the ordeal of
war. It is axiomatic—it has been ex-
pressed by every section of the House
—that we must subordinate every-
thing to the supreme end of throw-
ing out the Chinese aggressors.

In this time of national crisis. 1
have no doubt that we will forget
party considerations or party advan-
tage. I have no doubt that we will
forget the many parochial, narrow
1ssues Which concerned us till yester-
day. Speaking as an Independent,
may 1 say this that I have no doubt
that in this critical challenging junc-
ture, the Prime Minister not as
Prime Minister but as Jawaharlal
Nehru represents the rallying point of
our nationa] life—I have no doubt
about that whatsoever. The Prime
Minister, if we say anything that may
seem critical, must remember that we
say it subject to this assurance that
we regard him as the lodestone of our
nationa] leadership.

He has asked us not to indulge in
post mortems. 1 have given the mat-
ter deep anxious thought. In the past,
sometimes when the Prime Minister
has castigated us, when he has used
instead of reasoned argument, a bar-
rage of invective, I have accepted it.
But today I feel that we also owe a
responsibility through this House to
the country and if whatever the
erisis we tend to surrender our
judgement, if we tend to accept meek-
ly what has been proven to be mis-
takes of policy followed, mistakes
which have cost us dearly and which
could be avoided, we will be betray-
ing our trust and then the very rea-
son for our being here wil] no longer
exist.

I told you, so I do not want to say
this to the Prime Miinster. But
many yearg ago,—I think it was in
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1950—1 warned in this House that as
gsoon as the Chinese wolf was ready,
it would unhesitatingly bury its fangs
and its claws in the throat and body
of India. Unfortunately, at that time
or shortly after—I say this because 1
believe the Prime Minister is big
enough to acknowledge his mistakes
and to profit by them—we saw a rat-
her egregious exercise in an illusion,
the ecstacies of Hindi-Chini bhai bhai.
When people like myself warned
about the inevitability of a Chinese
attack on this country, we were met
with an ill-concealed sneer. We were
told implied at least, if not expressly,
that we were nothing but ignorant
war-mongers. As recently as August
this year, 1 made a speech which
some of my friends have said was not
only prophetic buff tragically prop-
hetic. I said then that we were fac-
ing the threat of communism. I join
issue with the Prime Minister here.
1 say that is the threat which inheres
in communism. 1 say that the threat
inheres in the Leninist theory of the
inevitability of war, that was is the
necessary instrument for securing a
communist revolution, The Prime
Minister does not seem to agree with
it.

I said in 1950 and I repeated it in
August this year, that it is part of a
premeditated plan of communist ex-
pansionism to ‘liberate’ South and
South-East Asia with India as the
principal prize and objective. I said
that in 1950 and 1 said it again in
1962. I pointed out, despite what some
persong have said about Ladakh that
it was inhospitable, that a blade of
grass could not grow there, that the
Chinese are not morons. They are
anything but morons; they went to
Ladakh not because it is inhospitable,
not because it is destitute without
even a blade of grass, but they went
there in order to be able to contrel
some of the principal passes into
India. !

I said something which has proved
even more tragically prophetic. I re-
ferred to NEFA along with Nepal,
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Bhutan and Sikkim. I said that it is
the most vulnerable of our frontiers.
I referred to it—and I reproduce my
words—as the soft under-belly of
India. I said that if the Chinese
moved—and I expected them to move
—they would move against the soft
under-belly of India, because that
would secure them bridgeheads into
India, bridgeheads through which
they could subvert or infiltrate into
India or push forward with their mili-
tary expansionism. To that the
Prime Minister replied—I resented it
at that time but I say it without re-
sentment now—accusing me of being
neurotic. He saig that 1 was suf-
fering from nerves. He said that 1
wag conjuring up bogeys of heads roll-
ing in NEFA. Today what has hap-
pened? The heads, and indeed, the
bodies, of our jawang are rolling. But
let that go.

I posed several other issues. 1
said that the only menace we face—
here 1 join issue with my hon.
friend, Shri U. M. Trivedi—is the
menace from China. I do not consi-
der Pakistan & menace, not the
menac that China is and will con-
tinue to be. I posed certain issues. 1
said historically and culturally we are
close—though today we are estranged
with Pakistan—so there must be
somehow a detente with Pakistan. We
must come to an agreement with
Nepal. We must establish an emigre
government with the Dalai Lama at
its head because— immediately it will
give heart to Nepal, Bhutan and
Sikkim. But I got no reply. All that
1 got was a barrage of invective, And
I say this today. So far as our foreign
policy is concerned, I have no quar-
rel with it. The Prime Minister has
accused me of implied]y at least acivo-
cating a policy of alignment. I have
not done it. I do not quarrel with
the expression ‘“non-alignment”, and,
as a matter of fact, I believe that
countries that are mature in diplo-
macy do not bother about giving their
policies any specific designations, but
to countries that are comparatively
young—and we are a young country
in many ways; we are still building
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our traditions of diplomacy—words
and designations have a certain fasci-
nation. Non-alignment, I am pre-
pared to concede, may express the
spirit, if you like, the etho of India
ang Asia and even of Africa. 1 have
no quarrel with the expression “non-
alignment”, but 1 say this that even
if your policy was conceived in
Heaven and evolved on earth, what-
ever name you give it, it must stand
up, if it is to be a worthwhile policy,
to the supreme test of ensuring the
security of the country.

16 hrs.

And 1 say this too. It is not non-
alignment that I have quarrelled
with; it is the way that we have
orienteq it. The orientation has been
wrong. And I say this with a great
dea] of respect. } know today the
Prime Minister must be a deeply un-
happy man, but I say with great res-
pect that non-alignment under the
orientation we have given it, has pro-
ved, under the impact of war, to be an
illusion, and I say it advisedly, an
illusion, if I may mix my metaphors,
which hag been dissipated by the first
gust of the breath of war.

I ask if I may what tests are orien-
tation of non-alignment? I am not
questioning non-alignment. What are
the fruits that it hag borne under the
first impact of the grim reality of war?
We see it around us. Pakistan, our
immediate neighbour, is hostile, Nepal
unfriendly, Ceylon and Burma indif-
ferent, and the Afro-Asian countries,
which we flattered ourselvesg were fol-
lowing our fine example, have also,
in their own peculiar way, subscribed
to non-alignment, they have given
their own orientation. I do not want
in any way to detract from what the
Prime Minister has said about Presi-
dent Nasser—he is undoubtedly help-
ing us. He said he did not want to
commit himself with regard to stig-
matising China as an aggressor be-
cause—perhaps he is right—he want-
ed to play an effective role as some
kind of mediator. Dr. Nkrumah in-
terprets non-alignment in his own
way and is distress because the aid
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we so desperately needed was sent to
us by a fellow-member of the Com-
monwealth. Indeed, the only coun-
try in Asia or Suoth East Asia that
has unequivocally condemned China
has been Malaya. Tenku Abdul
Rahman, while he condemned China,
has underlined a certain lesson for us,
if you like he has pointed out that
our orientation was wrong, that we
were living in a world of illusion. I
have got his exact words here as re-
ported by the press:

“We knew what wag going to
happen when China took Tibet.
They had their eyes on India, and
wanted to get nearer to the In-
dian borders.”

Then he goes on:

“The attack on India did not
surprise us.”

He is the only person who has un-
equivocally condemncd China’s ag-
gression. They knew the Chinese
motives in taking over Tibet. This
complete surprise with which this
attack has taken us woulq app=zar to
show that we never at any time were
aware of the palpable motives of
China which were obviously clear ¢ven
to a person like Tenku Abdul Rah-
man. He says the attack on India
dig not surprise them. We alone seemn
to have been surprised by the motives
of the Chinese in taking over Tibet;
we alone seem to have been surpris-
ed by their attack.

Then Tenku thought it fit. while sup-
porting us, to remined us of our
shame. This is what he said:

“Twice Malaya raised the Tibe-
tan question in the United
Nations Organisation and twice
Tndia refused to support tnem.”

And he said further that this year
they wanted again to raise tne Tibe-
tan question, but they did not raise it
because they were afraid that ro one,
including India, would second it.

I say this that, as in tne lives of
individuals, so in the lives of artions,
sometimes, not always, our sins over-
iake us. And I say this with a great
deal of respect that our double sin,
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our sin in the acquiescence of the rape
of Tibet, and our sin against our-
relves because in acquiescing in the
rape of Tibet, and our sin against our-
selves, because in acquiescing in the
rape of Tibet we gave, handed over
to the Chinese a natural base—with-
out that natura] base this invasion of
India could not have been even re-
motely possible—hag overtaken us,
and, we are paying today for that
double sin.

I do not wish to question non-align-
ment. It is the only policy which per-
haps would be acceptable to the spirit
of India ang to the spirit of Asia, but
what I quarrel with is the orientation
we have given it; and what I quarrel
with even more is the orientation that
we continue to give it. For the last
twelve years we have repeately and
repeatedly given hostages to a pro-
ven, faithless, treacherous enemy, and
we are prepared even today—and that
is what I am afraid of because of this
peculiar orientation that we hLave
given to non-alignment—to give host-
ages to Chinese good faith. I just do
not understand it. 1 join issue in my
humble way with the Prime Minis-
ter. The Prime Minister or the Gov-
ernment has said that if the Chinese
go back to the line they held before
the 8th September—the difference bei-
ween President Nasser and oursclves
is slight: he has said on the 8th Sep-
tember; just before that they took a
little area in NEFA—we are preparsd
to negotiate. That is precisely wnat
we have said. The whoje time we
keep advertising to the Chinese that
we wil] endorse the fruits of their
aggression. Our original policy was
that we would not attempt to nego-
tiate until they went back to the 1956
line. In the last debate there was
consternation in the House, which
the Prime Minister ridiculed,—he
said he never meant it—because we
felt he said that even if they
went back to the 1959 line
we would be prepared to negotiate.
Today, we are prepared if they go
back to the line before 8th September.
What does it mean in effect? It means
that we are prepared to endorse the
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fruits of blatant Chinese aggression.
If they go back to the line of
8th  September, it means that
they do mnot go badk one inch
from the 16,000 square miles of ter-
ritory they have taken in Ladakh, be-
cause they had taken over not only
14,000 square miles but before the
8th September another 1,800 square
miles, totalling almost 16,000 square
miles of our territory. We should
never. say to the Chinese, with all
their duplicity, with all their deter-
mination to aggress and to expand,
that we will negotiate, that we will
endorse the fruits of their aggression
if they go back to the 8th September
line, and that they may keep 16,000
square miles of our territory. We
cannot negotiate or attempt to nego-
tiate with them on those terms, and
unless the Chinese know it they will
want to negotiate on those terms be-
cause they will be terms entirely in
their favour.

And I say this. Again there 1s this
crizntation «f non-aligrment which
refures to tuce facts, which refuses
ta prt on them the obvious inter-
pretation. Today we refuse to face
facts about Russia. I know that we
should not, we must not, do any-
thine gratuvitously to antoganise
Russic, hut (v the final analysis what
kind c¢f in srpretation or conclusion
can we draw from the facts? And
what are the facts? Russia has a
military pact with China. Since 1959
Russia has affirmed the Chinese
maps showing Bhutan and Sikkim as
indere iden . Since 1959  Russia’s
greatest reaction has been to stigma-
tise the MacMahon Line as a rotten
line drawn by British imperialism.
We do not want to antagonise Russia.
Let us hope at least they will retain
some semblance of neutrality but as
I said last time, in the final crisis
between us and the Chinese, the
Russizas m.st. because the Chinese
are their greatest and only major ally
in terms of world communism, pull
the carpet from under us. I do not
say about the MIG deal although I
could have. ] was opposed to it not
because the MIGs are not much good.
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My information is that this particular
MIG has been tried out by nobody.
The Chinese have a different kind of
MIG—MIG 15 and 19; and we were
going to have 21. Nobody has used
it; that was my information. But I
was \pleading that the Russians in
times of crisis would pull the carpet
from under us. I want to know this
much. What has happened to the 16
or so MIGs that we were going to get
and which had created so much re-
sentment against us in the democra-
tic world. I want to know what has
happeneq to the AN-12s which were
greatly advertised. Fortunately we
did not buy many of them. I am told
by knowledgeable people that they
are ineffective as transport planes be-
cause they have very little capacity.
My information as a layman is that
most of the AN-12s—fortunately we
had very few of them—have been
grounded because the Russians would
not give us the spare parts. Let us
by all means cultivate the Russians.
But let us also remember that the
Chinese who have been slaughtering
our troops have been largely equip-
ped with Russian modern arms. Let
us remember this that in any final
accounting between India and China
I have no doubt that the final ac-
counting must come sooner or later.
Russia is bound, if it can, to pull the
carpet from under us. Let us also
remember this, with a great deal of
gratitude to those countries whom this
particular orientation sought to est-
range. I refer to the non-alignment.
We were accused in the UN that we
were non-aligned only in name be-
cause of our performance in the UN
and we had a definite pro-communist
orientation. What was our voting re-
cord? Rather shameful with regard
to the massacres in Hungary and with
regard to the rape of Tibet, where
our own interest was concerned. Did
they not show that our non-align-
ment had a pro-comrmunist orienta-

tion? Of course, it did; there was no

other explanation for it. That is what
{ am quarrelling with. There has
been this pro-communist orientation
to our own mortal danger. I believe
this too, that the compulsion of
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events wil] correct this wrong orien-
tation. Fortunately, we had not so
estranged the democracies that they
have rushed, as .the Prime Minister
said, aid without strings, today. Who
knows with this sort of decimation
that we. suffered in NEFA, there
might have been a debacle but for
this aid that has been rushed to us
without strings. It is true to say this
that the democracies have rushed to
our aid because of India, not only be-
cause of our strategic and vital posi-
tion of rmportance but because we are
a democracy because they realise that
in the final analysis we are the bastion
'of democracy in Asia ang if this final
bastion disappears democracy not
only in Asia but perhaps in the world
will disappear,

Sir, 1 will finish in five minutes. I
had given an amendment asking that
we concentrate on mobilising the
nation for a total war against the
Chinese immediately with massive aid
from the democracies. I have done
this advisedly. The Prime Minister
may not agree with me but at least
to this extent he did agree with me
that total war in one sense means the
total mobilisation of all our man-
power, our civilians, our workers in
the fields as much as our soldiers who
are fighting. That is what I meant.

In another way, I have underlined
this. As the Prime Minister has
pointed out, there has been this amaz-
ing upsurge of national fervour from
every section of the people. That will
not be enough. It will have to be
canalised; it will have to be forged
into the ultimate and the decisive
instrument of winning this war. And
our people will have to be taught.
Fervour is one thing, but they have to
be taught. We have not suffered a
protracted war. None of us knows
the horrors of it. But our people will
have to learn to endure and to suffer.
1 say this also with great respect.
Our leaders will have to develop a
total war mentality. I can under-
stand almost the sort of personal
mental and almost spirtual crisis
for Jawaharlal Nehru. I saw it when
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Dhebarji spoke. The whole approach
is opposed to the necessary war
approach It is a contrary condition—
a condition of peace and non-vio-
lence. But yet today we are called
upon to meet a nation led by whom?
I say this with a sense of responsi-
bility. It is led by thugs and bandits
hardened to war and led by Mao Tse-
tung with his supreme dictum that
politics comes out of the barrel >f a
gun. That is the leadership that we
are facing, and our leadership if we
are to be mobiliseq for a total war
must be able to answer Mao Tse-tung
with his own dictum that politics
comes out of the barrel of a gun.

What I say is this: we dare not
show any softness or indecision at this
time. The people have been so moved
that they would not accept it. I be-
lieve that the people will not accept
any negotiations with the Chinese and
because it will cqme as an anti-
climax, there will be such a tiremen-
dous revulsion of feeling that whoever
may be here will sweep away this
House, the people will not accept this
because they have been deeply moved;
they will not accept any semblance
of negotiations with the Chinese until
the Chinese go back to their 1956 line.
That is what I believe the pecopie
would want and want us to do.

What I say is this; I cannot under-
stand any alternative to a total war.
My hon. friend Dhebarji said we
will fight a limited war. That is the
whole issue. This is the inhibition
that we find in the wrong orientation
of non-alignment. Non-alignment,
oriented and interpreted in this way,
means vitiating the national spirit for
war. It is not a limited war. We
cannot fight a limited war. I know
the Prime Minister does not agree
with me in this respect. If in spring
we are to mount an offensive, what
should we do? We are not fighting
an ordinary foe. The Americans got
tired of killing the Chinese; fortu-
nately, they had a navy to vacate
them. We are fighting one of the
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toughest and most hardened, battle-
hardened people in the world. As
I said, they have been led by thugs
and bandits who have been able to
condition them to all the brutality of
war. The nation today unfortunately
has unreturned a contrary way—our
whole heritage, if you like, has been
of peace and non-violence. The
nation has now to go through a pro-
cess of brutalising. War is a process
of brutalising. The nation has un-
fortunately to be brutalised if it is to
be mobilised for a total war. People
like Shri Jawaharlal Nehru have un-
fortunately to undergo a certain bru-
talising if they are able to meet the
leadership that Mao Tse-tung has
given.

How can we have a limited war?
Assuming that we inflict some reverses
on the Chinese in the NEFA and
Ladakh areas, do you think that the
Chinese will stay quiet? They will
cqmmit their air force, and it is com-
mon knowledge because thev spend
four times more than we do on de-
fence, their air force is at least above
ten times larger than ours. What can
we do? We could not do very much.
And we cannot wait. And thati is
the trouble. We keep waiting for
the Chinese to move. Today, we take
the offensive. I am not preaching
hysterical war-mongering. As I said,
you must prepare our people for a
total war.

This aid that has come, thank God,
and has stopped and stabilised the
line. But it is only a trickle of what
we need. What we need need is mas-
sive aid; we need immediate aid. Here
again, I say the oreintation that we
have given to non-alignment should
not come in the way. We must not
say to the allies, those who are help-
ing us, that we will pay, because we
cannot pay.

Mr. Deputy-Speaker: The hon.
Member’s time is up.

Shri Frank Anthony: I shall finish
in one minute. We cannot pay.
‘Why should we pay? They would not
want us to pay; because in the final
analysis, we are not fighting a battle;
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we are fighting a war. We are not
fighting a war only on behalf of India.
We are fighting a war of democracy,
for world democracy. We are
fighting it here. 1 say this: Let
us say to the democracies, we are
fighting a world war on behalf of
democracy—we are not only fighting
India’s war. I am quite certain that
we should say to them, we want not
only the aid you are giving us, but
massive, immediate aid. T do not
know whether the Prime Minister
would be prepared to say to them the
words of a great democratic war-time
leader; “Give us the tools and we
will do the job.”

Emerg

Shrimati Fenoka Ray (Malda): Mr.
Deputy-Speaker, we have assembled
here today under the grim shadow of
naked aggression by communist China,
who had at one time pretended friend-
ship, though later we found to our
cost that they stabbed us more than
once in the back, before this final
ruthless aggression in the NEFA area.
There are some persons who say that
China being a socialist country—they
use the word “socialist’ China can-
not be imperialist. But the word
socialism is traduced by such persons.
It is true that a socialist country
could not be expansionist, but China
is a communist country and not a so-
cialist country which its very
nature must be democratic. In spite
of knowing about Chinese designs,
having seen what had happened in
Ladakh, it is true we were unpre-
pared for what has recently taken
place in NEFA, because for some rea-
son believed that they wanted obnly
the Ladakh area, we did not yet fully
believe that she would go in for naked
aggression and enter into our terri-
tory in this manner. The harrowing
struggle of those jawans without ade-
quate arms who fought at the begin-
ning at Dhola will go down in golden
letters in the annals of Indian his-
tory: for, it could be said about them:
“someone has blundered.” It was not
for them to reason why. It was for
them only to “do and die” and that
they did. The finest jawans fought
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angd died at the outposts because they
were not only out-numbered but did
not possess modern arms.

Today the position has changed in
the NEFA area. Our jawans have
the wherewithal with which, in spite
of the tough enemy about whom Shri
Frank Anthony was talking, they are
able to check their advance. I hope
the time will come, at least after the
winter season is over, when we shall
send them back from our territories.
There were, of course, certain mis-
takes and bluni:rs at the outset. I
do not think cur Prime Minister said
there were nct. He only said that the
mistakes were exaggerated. This is
hardly the time for post mortems. At
a *ime when we have to mobilise for
a otal war in the country, should we
deviate our energies now into post
mortems? I think I have to say this,
because the Jana Sangh leader spoke
about our former Defence Minister.
The former Defence Minister has re-
signed, according to parliamentary
convention, because the Defence Min-
ister must take the blame for what-
ever has happened. I do not think
it is a wise thing or good thing now
to go into the past in this manner
when the Defence Minister has resign-
ed himself. It is not true to say that
he sent in his resignation only now,
because as the Prime Minister has
told us, the resignation came earlier
and was accepted later. After that, I
do not think there is any question of
trying to blame people or to find any
more scapegoats.

Freedom’s battle, as the Prime Min-
ister said, is fought not only on the
battle front, but also in the rear. It is
a heartening thing that there is this
splendid response from the people, of
India. It has been something wonder-
ful. Overnight we have achieved that

‘ national integration which all the
meetings and all the resolutions could
not bring zbout. There is no doubt
about it. I come from West Bengal.
There I have watched long queues of
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people who have come to give their
blood for the jawans, their gold for
the jawans. They stand in long
queues struggling to reach the Chief
Minister, as the people here have done
to reach the Prime Minister and the
people all over the States of India
have done. Everycnc is asking, what
can I do to help. Everyone is ready
to do anything. It is for us to utilise
this offer in the best manner possi-
ble. I know that the Government has
been applying its mind as to how best
to utilise the offer of all the people
of this land. The enemy may have
superiority in numbers and arms, but
I am sure when the total mobilisation
of this country takes place, when the
home guards are there—every day we
find boys anq girls coming up to
become home guards—we will be able
to win. In any way and every way
everyone wants to help, and it is ior
us to utilise that help in the best
manner possible.

Shri Dhebar said something which I
should like to endorse. I think it is
time that demonstrably we should
cut down our expenditure. 1 entirely
agree with the Prime Minister that it
is wrong for some people to say
that we should give up our Plans. We
should not give up our Plans. We
should try to keep them to the extent
possible. These Plans themselves will
help our war effort. But, at the same
time, there are lots of expenditure
which we cant cut down and which
could be a demonstration to the coun-
try that it is not only the people but
the Government also is trying}to cut
down wasteful expenditure. Every-
one in this country, from the highest
to the lowest is trying to save and is
avoiding wasteful expenditure. I
think the National Development Coun-
cil has probably considered this ques-
tion. It is very important that waste-
ful expenditure in administrative de-
partments is checked. It is being
checked, we are told, but it has not
been checked and reduced to gear it
to a war effort. During this time
we must see]that all wasteful expen-
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diture in Government is avoided. It
is no use going round every home and
telling the people that they must save
and they should not waste money in
any way. The Government must see
that it is done here in Delhi. If they
see that it is |done here in Delhi,
throughout the country there will be
enthusiasm to save and not go in for
any wasteful expenditure. In that
way we will be able to accomplish
what we want.

As I said, public response is a very
great thing. A magnificent offer has
been put forward without being cana-
lised properly. Once it is canalised,
I am sure the response will be very
great and we shal]l be able to get the
Chinese vacated from our territory.

There are one or two things which
1 would like to mention. I come from
a State which is a border State.
Kalimpong is in our State. Darjeeling
District is in our State. I want to tell
this House—the Prime Minister pro-
bably knows it already—that in the
District of Darjeeling all types of anti-
Indian propaganda is still going on.
I am glad this Emergency Ordinance
has come and it will soon become law.
We must utilise it in such a way that
we can stop this anti-Indian propa-
ganda in war time for it is treachery.
That leads me to the question of Com-
munists. Shri Mukerjee has spoken
on the subject. I do not doubt the
sincerity of what he says, or what
Shrimati Renu Chakravartty says in
regard to their support in the de-
fence of India. But 1 am sure they
will understang when I say, as they
and I both come from West Bengal,
something about the West Bengal
Communists. How many of them are
behind them? How many of them
believe in what they believe or in the
resolution that has been passed by the
Communist Party? It is in West
Bengal which is a border State, it it
in Kalimpong where such activities
take place in Assam also. It is not
only by Communists. It would be
wrong to say that. There are cthers.
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There are traitors in this land. We
should deal with these traitors pro-
perly. I do not believe in witch-hunt-
ing. I do not say that the members of
the Communist Party as such are all
to be blamed. That woud be wrong.
It is a party which has itself come
forward with a resolution saying un-
reservedly that it is behind the war
effort. If anybody says that all these
people are bad, they are traitorg and
they are doing something wrong,
then he is wrong. All of them are
not traitors. There are traitors
amongst them. Those who go in for
blackmarketing, for profiteering, at
such a time, they are also traitors.
Let all of us who are here and the
people behind us say that we will
fight war-profiteering with all our
resources. It is true that we have
passed some Ordinances, but Ordi-
nances and laws cannot always be
implemented unless the citizens are
behind them. Every citizen should
refuse to pay for a commodity at
war-profiteering prices; every citizen
should refuse to take things from the
black-market, If we are prepared
to give that evidence against offend-
ers as in England, in India also, the
citizeng would be able to effectively
help in implementing this Ordinance
and thig law in a proper and satis-
factory manner.

Then I want to say a word about
our propaganda. I feel that it is
absolutely a failure. I do not think
there is anybody who will support
our present propaganda, whether it
is external publicity or the All India
Radio. It is one of the tragedies that
we have to face that when the
Peking Radio ably present their side
of the case and their lying propa-
ganda, the All India Radio does noth-
ing to nefute them adequately before
its listeners. How is it that the All
India Radio has no facts to place
before the country? What about the
report of the Officers’ Committee?
Can it not counter the arguments of
Peking? How is it that so many
South East Asian countries were
taken in by the propaganda of
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China? It may be that China is
telling blatant lies, but should we not
counter them? We cannot tali.:e the
attitude that everyboq.y in the
world knows all about it.

Everybody tunes the All In.dia
Radio to get newg about the frontier,
about our jawans. 1 do not say
there is news every day 'but surely
our people want to know how our
jawans are fighting to defend our
mother land. Is it the time to tell
only about the fact that people are
coming forward, Ministers and thfelr
wives and prominent personalities
are giving their gold, jewels a}nd
ornaments? It is a very good thing
and those people are setting a very
good example. But that does not
mean that we should hear so much
about that in the radio. Should we
not like to hear how our jawans are
fighting ably to repulse the attacks
of the invaders? Is it not one of the
ways to mobilise the sympathies of
the people for the war effort? Why
is it that so many ministers and
others are allowed to speak and their
speeches are recorded in a national
emergency like this when only the
speeches of the leader should be
given on the defence effort? Why
should we hear every other person
speaking on the radio? And yet
we do not get any real news. We
have to switch on Radio Australia at
quarter to eleven at night to get the
true facts summarised. Here I am
not exaggerating things. Many peo-
ple seem to hold the same view,

So far as exterral  publicity is
concerned, 1 wonder  whether it
exists at all. Is it meant only to send
circulars to embassieg of  other
countries? Is it not necessary for us
to tell the people of those countries
also what is happerting? Even in
‘China the people may not perhaps be
behind the expamsionist policy of
that country. But they hear only
what the Peking Radio tells them.
Can they ever hear our viewpoint?
‘No, because we are jammed fyy
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China; even in India perhaps that
takes place,

So, it is very necessary to take
some effective steps in this matter
and take them soon. We have to see
that the All India Radio competes
with the radios of other countries in
giving correct news in time which is
essential in a time of war. Perhaps
it would be a good idea—I do not
know how far it would be feasible—
if we ask some of our jawang to come
and speak over the Radio because
this would be interesting in arousing
the people’s effort in the rear. There
are hundred and one other ways in
which we can mobilise support of the
people for the war effort over the
radio. .

Then I come {o another point which
is more or lesg similar. Rosy pic-
tures are painted in this country
about the progress made by China.
Though China is facing a  famine
today, there the still people in this
country who feel that they have
gone ahead of us. So, it is time that
we through our radio and other
meang of propaganda tell the people
what the truth is. The people must
know the true position so that they
can be proud of this country. Instead
of giving them long lectures you can
tell them in a few simple words
what is happening there, As I said
before exaggeration of blunders do
not help at all. There are lots of
blunders that have been committed
about which I do not speak in detail
but what is required is to see that
they do not happen again.

I want to say about the Jana
Sangh leader whose speech I heard
that I do feel that at a time like this
he has not come to a proper realisa-
tion yet of the fact that it is the en-
tire people who are behind the war.
It is no use saying in words and
giving lip service by saying that the
tota] mobilisation of the people must
be behind it. You must believe in it
and that belief must be found in
your words when you are speaking
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Then I come to the question of
non-alignment which  Shri Frank
Anthony also spoke about. It is
quite true that non-alignment might
be used in many ways, but there 1s
no doubt that this country stands for
non-alignment and even in our dan-
ger we do not give up our princi-
ples. We are extremely grateful to
every country, the USA. the UK.
Canada, France and any other coun-
try that has come to our rescue, but
neverthelesg they have recognised,
which surely our own people should
recognise, that we are a non-aligned
country and they have given us help
in spite of that.

About negotiations Shri Frank
Anthony has stated that the hon.
Prime Minister has said that nego-
tiations can take place if the Chinese
go back to the line before the 8th
September 1962 but the Chinese in-
vasion has come before and that by
saying t.tu; we are giving up the land
that they had invaded and taken in
Ladakh before. But that is not what
the hon. Prime Minister said. He
merely says that he wants to create
an atmosphere to remove the present
tension to be able to negotiate. This
does not mean that he will negotiate
giving away the honour and the in-
tegrity of this country, I do not
think that it was 3 fair remark to
make about the hon. Prime Minister.
It may be that mistakes have been
made and blunder after blunder has
been committed. But today we are
trying to get over those blunders; we
are trying to go ahead in a proper
manner. The hon. Prime Minister is
the only leader in this  country
behind whom the people will rally.
Let everyone who speaks realise that
it is not the hon. Prime Minister but
Pandit Jawaharlal Nehru whom
every body in this country from the
highest to the lowest supports. The
educated and the wuneducated. the
man in the cities, in the suburbs and
in the remotest villages support him
and wil]l support the war effort
behind Pandit Jawaharlal Nehru.
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In the face of the danger we must
try to be as calm as possible. We
must not get panicky. We will yet
face many trials and tribulations.
Maybe, we shall have more reverses
in NEFA. We do not know what the
future holdg for us, but whatever it
holds, ultimately we shall win
through for our cause is a just one,
We are all behind that cause and no
matter what happens to the last man
and to the last woman, we are behind
this effort through which we shall get
the aggression on our border vacated
from our land through which the
honour of our motherland will be
vindicated.

With these words I support the
Resolutions.

Shri Dasappa (Bangalore): Mr.
Deputy-Speaker, Sir, I must join
with all the hon. friends here who
have not only realiseq the gravity of
the situation but have alsg given
ample and abundant expression to
the grave crisis that the country has
been overtaken with. We have had
the invasion from China on a massive
scale which has shaken the whole of
the country. India has not been un-
accustomed to these invasionss in the
past. There have been these invasions
for many centuries in the past but
then at no period of our history has
the entire country been shaken to its
very foundations as it has been be-
cause of this invasion. The conse-
quent upsurge is a matter which is not
only a special feature of this inva-
sion of China but is a most hearten-
ing feature, one which augurs well
for the future of our country.

The response has been referred by
the hon. Prime Minister, It has been
such as has never been witnessed in
this country. More hag been achiev-
ed by way of national and emotional
integration by this invasion than has
been achieved all these years before
and after freedom. Therefore, it
might be that we have something of
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good in what apparently is an obvious
evil. Shakespeare has said:

“There is some soul of goodness
in things evil would men
observingly distil it out.”

I think, after freedom, there was a
certain amount of softness developing,
I do not say in which section of the
people, but in certain noticeable quar-
ters. Today, it has been given a rude
and a very desirable shock. Let us
hope that we will make use of this
occasion to rebuild this nation into a
strong and solid one with which it
wil] be difficult for any power to med-
dle.

It is possible that the whole policy
of the Government, as indeed of Par-
liament and the people, was not
modulated correctly, bécausq during
the years of our freedom struggle, we
had a great leader who gave us a new
technique of struggle, a technique
which met with wonderful success
with our aedversary, the Britishers. I
doubt very much whether, if we had
attempted the same technique against
people like China or any of those
countries of the same persuasion, that
technique would have succeeded.
Conditioned, trained, built up as we
were under Mahatma Gandhi’s leader-
ship in the technique of Non-violence,
we had no other go but to follow the
same technique in our external policy
also. Therefore, now that this mis-
»ap has happened, when we are fac-
ed with this grave aggression and
«anger, let us not try to probe into
the past and feel that some of us
were wiser than the Government. That,
I do not think is a thing which vays
anybody. It is an ill-wind that Llows.

This has been a naked, premediated
aggression. I do not think anybody
would have expected at that moment
when the two nations subscribed to
the principles of Panch Sheel China
would resort to betrayal of our very
friendly relationship and our contri-
bution to their cause in the U.N.O.
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The reversion to the law of the
jungle makes as strongly reminiscent
of what we have seen in the history
of the Chinese own mediaeval depra-
dations. It is true that the civilised
nations then fell a victim o the
Chinese hordes, and the barbarians
were able to sweep everything across
Eastern Europe and went far west.
But, happily, the times have changed.
Today, we find a solid and united
nation facing them, for one thing, and
for another, we are accustomed to
these initial setbacks, as the previous
wars have shown, and what is more,
we have had the great support and
assistance of other powerful nations
on whose help I think we can rely
upon not only to resist the onsiauchts
of the Chinese but also to beat them
back. This is a war where it is not
merely the hordes that count, but it
is the determination and firm decision
of a people which counts. So. it is
difficult for the Chinese to ever think
of trying to beat India down and
secure a victory against us. That is
another point which is a very hear-
tening ang hopeful thing.

My hon. friend Shri H. N. Muker-
jee, in an otherwise very useful con-
tribution to the debate—I must say
that I like the attitude and approach
of Shri H. N. Mukerjee—somehow
omitted a certain aspect, which I wish
he had referred to. Welcoming as he
did the resolutiog and assuring whole-
hearted co-operation with Govern-
ment, my hon, friend made no refe-
rence to the assistance that we could
secure from abroad. I am <ure that
he realises, as much as any Member
on the floor of this House, that today,
situated as we are, India cannot face
Chinese aggression all by itself
without {foreign  help. I ould
have been very grateful to him if he
had said a word about it, as to what
he thinks of the foreign assistance
that we are having, and from what
quarters we can expect such assist-
ance. I am glad that he has said
unequivocally and categorically that
he stands by the resolution.
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The resolution makes special men-
tion of the assistance that we are
having from other foreign countries,
and we have expressed our grateful-
ness and our thankfulness to those
countries. I take it that when he says
‘that he is wholeheartedly behind the
resolution, he equally welcomes the
foreign aid that we are receiving from
the USA, the UK and other Common-
welath countries and others. If he
thinks that that is a position which
is a correct position with which he
‘has no quarrel, I ask, would it be too
much for him to bring to bear such
influence as he has got—he has got
beautiful expression, his ideas are
very good—in certain quarters to see
that similar aid flows into our country
from his own other comrades and
brothers abroad.

Let it be narrowed down to one
thing, namely that it is a quarrel or
a dispute or a fight between China
and India. not between Communists
and India. Since he agrees to this
resolution in toto, does he not think
that it should not be the policy of
communists in countries other than
China, and to support China, espe-
pecially when as my hon. friend him-
self has said, that it is a wrong thing
on the part of China to have commit-
ted aggression on India? I leave it
to him t» do what is best in the cir-
cumstances.

Shri Ranga referred to the question
of non-alignment. I ,have already
said at the beginning of my speech
that under the conditions which pre-
vail our policy has stood well. It is
rather strange that Shri Ranga should
now be thinking that that policy needs
a certain change or orientation. I be-
lieve in years past he had not taken
such a stand. But I suppose now his
rewer associations kave made him
change his mind. But the point is that
even the nations which are giving us
assistance do not want India to change
her policy of non-alignment in the
least. That is what T would like to
point out to Shri Ranga. That be-
ing so, I do not know why Shri Ranga
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is thinking of the need for a change in
our foreign policy.

Shri Ranga: Because that time has
come for it.

Shri Dasappa: He does not seem to
understand the implications of such a
change. I believe the repercussions
will be tremendous, if ever we try
to change our policy at this stage.

I must also pay my meed of tribute
to the jawans for their magnificent
job they have done and pay my hom-
age to the martyrs who have laid
down their lines.

If on the debit side there was an-
preparedness on cup part ang our
having trusteq the enemy too much,
on the credit side we have this mag-
nificent response and a leader in
whom the whole country has the fuil-
est confidence. What is more, we
have a righteous cause. I hope the
House will appreriate this point.

My hon. friend, Shri Frank An-
thony, was saying that- we should
have taken up a more aggressive at-
titude much earlier. But today I
think because of our attitude, we have
virtually secured a moral victory. I
do not think we need be afraid of the
future. We have experienced Gene-
rals who have seen more than one
war. If we harness their services, we
will be able to beat the enemy back
without our getting men from abroad.

In conclusion, I would only stress
that we must bring home to the na-
tion as a whole a feeling of austerity.
We know how fthe UK faced a similar
situation and how they denied them-
selves during and even sometime
after the war so many things.

Shrimati Renaka Ray spoke about
the considerable lack of publicity both
her and abroad. I agree with ‘that. I
think we have got to increass the
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tempo of publicity. Here I may also
make an appeal to the Press. We very
much depend upon them for support
in such a grave crisis. 1 hope the
Press will help in this critical situa-
tion. We have got so many things
to do like training men and so on;
there is a lot to do by way of mobi-
lising all the various forces within
the country for this effort.

In the end I assure the hon. Prime
Minister that the whole country is be-
hind him in this grave crisis. We will
see to it that in this crisis there is no
question of any sacrifice lacking in
this country, and that it rules to a
man to win the victory.

Shri N. Sreekantan Nair (Quilon):
Let me associate myself with the feel-
ings expressed by the Prime Minister
and other speakers in the House re-
garding our deep sense of gratitude
to the jawans who have put up a glo-
rious fight for the motherland. They
were fighting in a very difficult situa-
tion, ill-fed,  ill-clotheq and ill-
equipped, but they did really do a
wonderful job, and we are really
proud of them. But in this hour of
need when the whole nation is being
geared up to an all-out fight, let us
not forget that there are enemies in
the country both supposedly to the
left and to the right, especially ene-
mies to the country who are very re-
actionary, who want to take us back
to the camp of capitalist reaction. Let
us not forget that we have declared
our objective as a socialist goal. We
must stick to it even in this dire hour
of necessity.

At the same time, we should not
forget that we have made lapses, that
there have been certain mistakes com-
mitted, as admitted by the Prime Mi-
nister and others, both by the General
Staff and the Ministries. But I do not
understand this Menon-baiting, Menon
was only a tool of this Parliament and
the Prime Minister and the Ministry.
I do not understand why he is being
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singled out as a scapegoat. We all
believe in having friendly relations
with the rest of the world.

Shri Gahmari (Ghazipur): The less
talk about Menon the better.

Shri N. Sreekantam Nair: Anyhow,
he has gone. I am not sorry about it,
though he is the only Member from
Kerala in the Cabinet.

Shri Gahmari: It is a question of
India.

Shri N. Sreekantan Nair: But we
must undersiand that this is not the
time for recrimination. We have all
made mistakes, We must try to take
all people who really want to be
friendly and join us in national de-
fence. The Communist Party have
after deliberallions come to a decision.
I have not been a friend of the Com-
munists. I have fought them in 1942
when they went against nationalism.
In 1959 when they were ruling in
Kerala, it was my friends who shed
the first blood against the Communists,
it was my friends whom they shot
down. But I say they are people
with initiative and enegry, and if
they honestly desire to help us in
the war effort, it is to the good of thg
country to allow them to do so.

Those who are our enemies mus;’f:
be put down at any cost, whether the; |
are Communists or pretend to b,.,\
Congressmen. The country must b
prepared for an all-out fight. in whic’
the workers of India have really ra!
lied round the Government and thyg
Prime Minister and our war effort, ..
All trade union leaders including the -
INTUC, ATTUC, HMS and the UTU:
—JI am sorry Shri Dhebar did n
know about it—have signed a tri .
not to go on strike or create any di:
turbances during the war period.

Shri Dhebar: 1 knew about it, °
that is not sufficient.
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Shri N. Sreekantan Nair; On the
other side there are profiteers, em-
ployers who want to victimise the
workers. Government must e¢ome
forward fto see they are protected, that
the prices are stabilised. The real
wages of the workers have come down
very much, and if they go down still
further, what will they do? So, it is
the holy duty of the Government, T
would say, to proiect the workers
who have rallied round the Gavern-
ment.

Finally, I would only make a re-
quest. Many of us are very good
shouters at least in our own languages,
though not in Hindi or English.
We want to be allowed to help in
the recruitment. Secondly, many of
us who have got some health still
remaining—we have lost much aof it
in the national struggle—can go to the
‘ront in batches o encourage our
jawans and see what they are ailing
from or what is deficient there, whe-
ther the country can do anything
more to them. We will certainly re-
porct to this House and to the Na-
tional Defence Council as to what the
real facts are. We can also by this
gesture show the jawans that Mem-
bers of Parliament which is supposed
to be ruling the country are not
afraid of bombs or facing bullets. I
would request the hon. Prime Minis-
ter and the Government to consider
ways and means of utilising Parlia-
nent and those people who stand for
solidarity of India and for the
ence of India so that it can be a
-nperative and co-ordinated effort.

hrs.
'inally, it is wrong assumption to

v that we are receiving all this help
# nothing. As has been pointed out,

KARTIKA 17, 1884 (SAKA)

Business Advisory 218
Committee

those people who give us help realise
what we stand for. They have not
asked for return. But the reactiona-
ries in our country are more loyal
than the king and they want the
country to align with the imperiglist
bloc. 1 say honestly and with pride
that when India entered into this
undeclared war on the 20th of Octo-
ber it has tilted the entire balance of
the world. When 500 million people
stood up to stem the ‘tide and on-
slaught of the Chinese communists
and when we gave our lifeblood, it is
no wonder that America and England
have come forward with military aid
This is an equitable return for the
service we are rendering in the fight
against the Chinese onslaught. We
should recruit men who are willing
to come forward for the war effort
and utilise them to the maximum ex-
tent to derive out the Chinese......
(Interruptions.)

Shri Kamalnayan Bajaj (Wardha):
Should we take the aid or not?

Shri N. Sreekantan Nair: We must
take the aid without strings.

Shri Kamalnayan Bajaj: The Prime-
Minister has assured us that it is so
(Interruptions.)

BUSINESS ADVISORY COMMITTEE
SEVENTH REPORT

Shri Rame (Buldana): Sir, I beg to-
present the Seventh Report of the
Business Advisory Committee,

17.02 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Friday No-
vember 9, 1982/Kartika 18, 1834
(Saka).



